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Title: Further discussion on the Demands of Grants No. 19 to 22 under the control of the Ministry of Defence, 2017-2018 (Discussion concluded).

off senferfea amerazia Riffrn (aron) @ sereller sreerel stgleen, 281 sicrerr & sppetell &l Jier U2 smuel #S1 dletol @t Al &, s ére 3 JMUml 3WIR @D Gl &)
.=

HToTollr rezngr : aen @i &, do onsy) apft oo ol gl
€| (zaurer)
HON. SPEAKER: Nothing will go on record. 1 have not allowed anybody to speak.

S€! (Interryptions) € »

Frotofin arergr @ Sedfereree off, amu anueft arr @

&€ (cauror)
off sulferaiRear aneraera Riftrn @ fisar, usd el cuazen dtas & smw...(crawror)
HToTolleT reAgT & eazen o as anu A M 33 §)

&€ (caurer)
off senferiRra arerama RBiftrm @ disar, &1 o amuds ander u? acid J)... (@)

HON. SPEAKER: I know that but I have not allowed you, Shri Mohammad Salim.

...(Interruptions)
atorafter aeagt : amu A, g st fsen 2
&€ (o)
Fotoll2r reargr : W31 S ard 3o aidl Rieen wasy &, 3y,
&€ (aum)

off senferaifeear amerazra Riffren : s@icen, A snua owarg aifder wven arsm & s 38 ey, 6 ool &t Aol bt aal 3 snuot =t derat @i afla e &) & s Sieedt
Sft @ aend Som arsen & o e segerr & e 3en Aerern a1 aifedyes gane 368 e orn 3 as o aif ar ordl &) gd 3 oft Gra R vsel ar ol &fl, ora oft 38 FHeper
& aiferfyes g &t Rrdierdl sodl O ura oty omere amerefler gerrer aicft ardice of swiy g e wicfl Sft & a1 Y @t ot <t sfiw Sor B e B 7 B aEse Iodiol Iowl
aitar bt e Sxol O e yemer avzar i

FHElew, &Y 9o & oiPif¥e sl o & srarell & @i st del B offg 2 e &) flaacd! et 3 sy siarer #ddt B e gt s aen Bt g B e
et Sfiaor aférarer @eal @t dee 26 &) 531 asic B YA @ o/ d Sar &, dt urn § for S oft 320 st Aenai b Srareil @ are aedt 2, A o Ser @Rl 33 AR B
offe &t ordf et & aroroftr yeowicft Sft sra 2014 3t s ¥ Fr=EiE 4, @ 3eal vas ard wdl oft, B3 & 2@l @ie aen arden Iodlor war o @: "I I Ba AT
aeprz difsme, 3 amuwt vas s smea Jom

BNGRI, SToTl of $oIb! Bep AoTa2 Atapl &=, et dftor rell A A6 MR FaN12 Aol act B DRI 3 FAb1 yoifer B fore @I Aemener w=ii o1l foravrer wrd &2 amet
Jom & el dfo1, a1 a5 ameff &1, okt &) 2w wer wiet &, so1 diell 3 wrEmUCe G et 36 2@ §) werc B YRl i $AB fére o afy ol &t o & F aworar § v @i B
531 Gl 3 su2 3 8l a1 3t S I, 2811 &ie B R uz sARI vy & o dlon anfée) wep Redicr [dust gor & ond w6 sl aifca off 3 &1 531 AR @ A0 AR Aab
@3 32 3ahl wliEl ® IemwR @ @i o1 & vwdr, sRasar A en w2 @il ot @I ywilies of o U A s amer s & RBrlepibae i Bridiferfemer
ufdf¥erferll w1 stiavetel @3, Al &I sadl aeqfdafer uar acsl s suel $ecel udow gdf &iq @ 32, Al agl s yger I diel cacestt w2 381 &) Ay sz siedos
3t a1 1w $rSicr & A Srst 3@ &) agf s Rt 3 .. ()

oft aropeT Rz orge (saftegz): aen A usd dan ordf way A?
off orfdrwren g (3Mgst) & arr uad) Yo ordf en?

off senferarfeer ameraera Riffrm : amu R dsftorer 3t a=it am 22 37 anuast @t Irem 3 Jor Ht Agad @ B Pw & arn sen & Fifdrwea i, an g 3 & BHka
utsfteror 3 arer 2fdw; srrend Rrer 3 diter &t gords ag 24 &) Ascet udlow 3t wftsaarer b amer doma ag a1 3) werait.2fl. v wrifler &t 3@ &) Ror-yfrfdor anddht smea W oftor
U2 ol G cP 3% 3) sl rrer swap wedfts 3 ar ancl 31 sumar ferwre divdee iz sndd acond adf) gadl yorerpie dfiz 38 xn §) ... (cazmor)

off rfdrwren ga : ...(cuaurar) oot di.al.d. Jar §

off seferafeer ameraza Biffrn @ amuat ot amer féren 2 fo dhands, wiidsearer &t aucdt &) 3muds yener s} of fes B smor # war en [ widssamer & acdt uz o8k
aftarer sgrsas e, sicicma ag i, ol 281 amed of 33 U2 amen iR @ fRren? Bifdeooa off, snud! 21 oot w1 Stara Soir gem, ...(@aerer) 3mu Riden dicit,



3R Ieell SerGT amu sieft dier Ferarsy ...(sauret) AEel, U8 adafded 2 6 v ew a ufiefl wew w uorermle 6t aeon g¢ el 3ud @ s/ sedlar Aftaser
Fesm s, Brrmt Awedsr &0 Haar s em 395 arg wiftcare & giasft ae sz oft as a1

oft BifdrepTor ga @ 3mual sl i Afiwe FgE® & el

off seiferiRrr wreraza Riffrm & 3pr amu 321 aebet usd Al 9IRS A8 Yeel 3216 3 of @) diders 46 & e amu of s usd 3, of 2Ll S &) anu an-ar erorarsit
a‘ﬂﬁlﬁﬁ’%

reergt J8lcel, wicherel &l giaell arz ag sl 8, Gedlz 8, o 8, ssarayz 8, adl oidlsn Breven sliz as crew-u-iemn 81, 31.4.u91. 8l =1 SL.,Sl 8l soI! v
& #wAG 2 [ sodiol sy e St o forermen goiren 2 oial gdf udc i ufteft o & &0 an o2 3@ &, a6l & Juell It wela Bt #ft aal o) arsen-ufbEor
seplaiifdies widtElz, gral Soll @ Brefspr & ameme u, di.ah.ds, &t seilar & s w g aEen-ufisrde solkii#es GiElER ad a1 &) sacr W 3 dia forder w2 a1 &,
el 2 Sl B wifdier w7 2@ &) 3odlal uwn ot @2 &t & s saer I S/ v A "ol Seell, 3AD aIG b ol diefl gu saigr uié, gary ufiph uda uz dena &
SISy Iyl e B g1 aal BF @Y el AL a8l dolld a3 &l &) dilel onferzar 3 St Jorchl Fesft & 'String of Pearls' &t 33esh & widter w7 32 & 5 smea @ ant
6 A WA oY a1 F=iAr 3@ Ot g 3 Brler 8, ag aarder 3 Rigsiior Wid 3 Brer 21, a1 offciwt 3 F@ecier Wid 3 Brder 2, A smol Farel b fore Ay Joit 3 Brder
el died &) sfiseer anfdrme Jfi a3er amsen 2t Sl 3 o dier ©1 Gagar USen, aq A ¢ FCA B HUT R AR TS9N, AT BTl I cllol I I & A ofdl? 3wl
dior doceor ® Y Faerdlor da a1 &) offciart b el APAR! B ARICE U FARI ol a6 361 3 311 Wbt o aoel [iers 3 $o Txb 35 g e, 3 a6 uibsret
81T A5 HU2 UeTedr2 @2 261 &) 3y nford an on anford wg arzerfdaar 8 B dior & arer & arer ama el ot 6 oft 5 gar eor dftor @Y emer aniza f&zmesy, adt dior amaer 61
frdt uz s faar & wedicror 3 wiflpeerot w1 2erelor wads aen snen &, 3ma xR & 25 S ) sriferi ag & Ry g o ol argan, Afdvor st gt areddl I g2 Jsndon
& fere dendt woft goft) eftor 2mer A 3w gar 2em & @Y W oY wg Tuee B St 5 Az B of o O ofifer 3 afiz or & OV ofterer 3 @ MA-20A aure F serwan
3P @oic A yraerell @ o S o urdd) oy 21 2Arer 2811 @ic @Y Baer 6 yfront agrRn sr &) Adend v analer A ra sz B aygr ARl agr B Gl Br 3@ 3 aur ws
6 gftrerer i 3t @onft 37

teargt ardea, ol 1962 A smver A ag uset arz gan & R Sk, ast ot 31 sen aste daer g glerert aas M & goor &) ueelt @ swor 1962 A durr gan 3
gl o ¥ i as e gftrert o ag gaot em 3 avd Afdiferal B Ridwusit B Bad 2 R e a1 281 asic @A A wa 3 yferra dlon arfdy

off a1 Bie o1gr? & udidst sisw2 dan g difSme?

off senferfeear anerasra Riffrn @ swper ard, wadiRst & Suren uden, a<ifts ard e @ & 8, aid Farzed st e al, ard 28 w1 &) & SftShdl. A5 e 5 yferoer a5
amens u2 & ag afdr gt Aoft Al st oSt ag a1 & e Waer Afer & ordt It WIS BAW) Jwan Ao e FAGAr, arxcfdasar & @5 e 3 ugen ars g fs g
AT 1 2811 8Xe), DY e1res Uz a@lf 3% fRen 37 3wl sl @ el Acrol aiie wela Yoror So @ s aiffca ordf dlon aifde, @ & ent don aifd

off ararzreT Ris o1w? & anuat ol e, sael frermen &

off senferafRea amerazra Riffrn @ zaror off frerren ) 3 331 u2 off andsen, amu Riar arer @) g gu 3@ gw wa &, 321 ey 3) Miffrd o sz arsaaz gorer ¥ o
&t ord gftrens 3ot 219y aeiensht &t sgg A &l snyfrdiasor aren 2o Sxer B arer g & B ga 331 wste A Bftee vaaifFay o 3R, St wad dgcagol 3, B amurz
a2 Fpaen welt A sifdear o) ufdenfiver Rven sien 3) e e vaifyas Bacr 86 sz AT FW s M A gt 3 e anu AL, @1 dlor g Btee vasifvas
A5 e 30 ot Jon aclt @Y ol ara @wds W Brad, Rrids smene e spe-ord &t wiorsel a1 s@wmenmor sx dor Braw ur) el it 86 s wils »ud A &, o A
90 yfererer 21fdr, St ifeial sn el B wiches diafdferdtsr &, 2iver wisesd & oy, IS wisesd & fm, Rapnfera waraue Hives & fere 90 yferorer afdr 320t & apermor
3t smot areft &) arcrera vaer g Yot aan 3@ e B g gret A & R awn 63 geiR @dts Hud amfl, ot st weewiet & snyferdblasau & fene waita 37 sere srara smues)
&ort 2o eofdons <16 3 @5 3t g Sarell @Y ol sl Prert ordl 8, o 2t w2 o 22 3 U6 W of o ei¥ade auie & 2 2 ail off asie & 2 &, as oft gof u A =d
ordl A wr 21 &) us e Ascagol @ & @ ol Sfdeer vaalifyar & fem afd &) o1, Med e Ar sar ©As B0 2810 Aqicr S @Rt dled o) 2015-16 3 13 sz
AS FUR LI HIERI B gRI SR cllerl 91

#Aew, gl i), oivog Mdl it o yardt 3 2013 3 asar a1, S/ ag IR A FE Al 4 sia diar di wifsame Sl te d gals & 3@ efl, aa el @ar en,
3131 3 e avzon arsen § -

"arg Jall B avaAaidt & wrv aidl 8 2@ &, As wa Al B swven ordl, As Reell O wwzen &) s seren w1 el ot Reell 3 xiisen uden s3 AwI @1
Jreet el 3 AL S9MITD AIDIT AollbE Bl b 3"

ara 3 qerer aicf} Sft 3 gwen argar 8, wat o1 amuchl Sorren MWER? EA awll 811 &I I Jemener, R iz ygerfer o1 e uRl? st IR IEFwE ol 3, st IR
AG-amE &, a8 el asft & uren, ra sy 2 i} et 3t at ator 28 ora e sdt ookt 3 ot & At et wat 3 P uRP, .. (RwEmoT)

oft forfdreptoa ga @ 28 it ATt 33 &)

off sfererear amerasra Riftrm @ 3 o 28 aicft 6t ara @53 281 §) A ATC o1 5 sy ARy, smuht e B sigz St et aem &, 33 M U My Iawsa & sy F g
ser aicf} Sft &bt ar @2 281 ey

gl AfS g s widter & aweften @3, afe sa amfl &t ara @3 A voersle B gact B ag 3 MR o el B arsA diw, Aftesic srereer fhfem wedler W Jise
JAaIEnel forepTerol b forw vas wardt aifda &t ety fiesel aré ardiar 3 Aiftfeic Sorecr @l of auefl fFIE 521 AFR @1 &t 3fiz st aw as e ger 2m 22 &) 39 aig g9 ot
IR Qo B dl 331 3fi ePRier wi sl el 3l aan? wras Afdret 3 wer Rrafdd & o weivst @1 @i yraurer odf 8 wrr RFerede e & ard dl s e & sy
hfdier fiz Af¥baer ardg) diet st aw sarE wizas 4 el e i ol ol awn st sy s acll B Sl B Siol sl el 8) o188 afé g1 3uwur Bt ar w3 Al
&I Asi A1 cflol ez geleyw St & siwa o, e dlor el 3 ga1 et g2 & & udl &) arhl wa & uriEl, A6 Yool 202G I 512 333 GAIY ABl geleyl 59k bl
fepeera &) fdusl gt war s 2 s gardt amff a1 B e A amdeerelt saEs @ el &, aRiifs sy urer arse sl Farsder o &) gy YomsuR A Ut amyferas
A5 oidl &) widseare B Fomswd of 33 Al I b ae gane frmadlr sends ur vo-uw @ & san SEel Bt Sie oty Sfer gay Jesuet & uRt Yl sEEie
JorrsuR Aswel Bt s et firer w @ &) adtcen, oot bt Rl o war & Ry di deewr Rorta @t 3 o, St v aga ascayut g1 afan 8 Rb apR g 8 at 33 g @l
AWl et A fere Riscer o1 g urer w2 &) sanre war A wa arcllar ot w1 diz Azt ord don aifde, ...(wwrrernor) st smen ol Bact g1 Bor wr diz Asest Pord wr
e &) amor fea & gardt adt sl w1 aen grer 8) sy urar @t B € ez apiiee Aswedn B, 3 ara @tz &, 16 sam awit &Y, WS dlot oM FomswY ASWEA B
ezl @ aaft I ot yfer f&ar 6t o 22t &

wetGan, e Haelt Femedt Afi o awoft i 3 war & 3 & wie won asan § R - "We are disturbed at the Government's apparent lack of sincerity



to improve the situation of military installations despite repeated attacks."

31 3 ggoll aIsdl & [ @@l s aieiidol @ it 3nu S9rgiat @i goif 3912 St ot sl &t g ot 3) 3 sl & Rerfer anue! @en gon <t 87 Biteet vaAtisiar & e
25254 @its ¥ s M & &) 336 A 23 &R @ds F mff & gd & sfecaca & spel & fom s U sme) amferbian & e smuel @sie 3 A B
yferere &1 weldl w2 & &t 3 21535 was Fud A 20148 wds wudl @2 B o) sial wugd &l dell 8 3 anu @E Re Srarel Alsradl sards uz #d A orl o3 srre
@1 el B AR U TR0 AT SRR B Arer snEAnh odf 3 82 33 A B Arer snEAnh &, PRI as®l IEe U TSI 8l 3| U8 JIEANG 82 33 acdl & Arel §, Bt der
w6l &5 FoIEul &6 &Rl & ARMT W 9rdle &) ol & aRiifds 33R5 Uret WRITH @St AT WA Faenet ol &)

3MeRIg] ABIG, ISl &A1 3Pl O S of wumurd! a6t S ff, swif &t o & ft, cifdper st d@ 3 [&ell @1 AN gl el of adl e &

HAEIG, 3 3P &1 BRRBI &l Aelien @3 dl arpien &l aletd Al iz off oI &) amst salE o1 &l Faan & e 42 Foisa &l srwa &) e Adell zemrEl Al &
ARG 3t gaie urd 33 wpided 3 ... (wmemer)

oft RifdrIon gd & 3ol G2 K 3 aen e 27 ... (caau)
HON. SPEAKER: What is this going on? Nishikantji, this is very bad. Every now and then, you should not interfere. 1t is not proper.
...(Interruptions)

oft seitferafecer ameraara Riffrm @ forfdriar Sff, & et aar 261 &) et s Joror B e oft ot 2R .. (wraenor) apfi-oft smu Rugr & 8 = FFER # &7 etst rEA
ety ...(caurer) frfdrier oft, seror s wer Baaman, ... (caemer)

artotofler arearer @ foifdresier Sft, A3-3Y a1 g B wife s Hifdrg
Riféren oft, amu sft Forht arer w1 srara ol 9
€| (caurer)
off et amrerarra Riftrm : awergr widiown, g urn 33 sowDdidon & siiz wer arn 3 @5 361 2027 aw A we asz 19 35 o die 2032 aw ae a2 16 & 26 sy

ag oft so1 ang 22 [ s2ft amer sany Ber-21 e Ber-27 oft bor aimse dlor adl 3) &t 2a-far sz feduu asz ¥ A Szen den @y ufdszarel itz arson A5 20er 3PR &1 Ue
diz @i, g a=n aen q=iifds A Slall Preftararr Ay amer wi w2 38 &) gl die 3 cltor & o ufelt iy 9 wifseaer afie dior aner 3 arsen-ufdszare sasfalie @i g om

@53 32 ) 3 ofa ves 3w uifdssanar ¥ ura J.F -17 thunder fighters &, dtor & wrar J.F -10 & 20 ¥ wisesf & Y e sz o 5 generation advance fighter
aircraft ordl zdflgen enfde? e yrot airst 3o &) ora gy sl arg Ao B efiw @.oar. eian St o Fi war & and 1 quote:

"Our numbers are not adequate to fully execute an air campaign in a two-front scenario.”

aITSt g A1 a3 aen 28 37 Ay e Brfdresier ft o ayzd gt en @5 anver aen e en? 9 aendson s gty v B A gaor wwrke $i e 6 eft, 126 &6
dier Y eft, onfds arpion & i) ¥ &2 A6 B IR UL FH AP TEl UG FAcrera Akl Fradel, 33 A agw: 40 Faadel sk & o, Afdver st smuol aar Ry &, offor
211et 3 2R 3 doaz er B et it 2w Faardor & eft, 3t aerasz aa & Faarpr aw 2 w2 Bem 126 3 daa 36 wise: wRawe; arafdaa s b e
w12 of war e s 126 weayue 3 31 108 weayue saer 3 @oid) o 3 «olsy, e fBrder smea 3 dom s 3 qoid), A oilasf¥el smea i adell; st 3 w@elay,
arcrera aaer & B3ibar dogglral¥er swren adgefl) smae 9 @old), arerera e & iy, . A @i gy, Yo, Sfh.dhea, 3 oft el Jaraon @ aresll smuor e fven? usen
@G 3ol 3oRN [ 21T Faader A A zaader aw AT a2 Rem & 36 & 36 anu wiw A 7dls 1 ) adlv b AR 3 v wise2 o1 oE a0 715 TS T i
e ey auet 33 agraz 1,615 @il wud @ &, & spn A suer o gel By 3 vo & Brdeer aen asa & [ 3pR smu s &) @ gon ordl Haxy & o on A oa
a1 BRI A giey wIFE,* il i1 B s eeRwil & sl & et &Y ool SRl W) @ol &bt 3) 3ol 3ol U1 ofdl &1, Aol 3 UAT WICol T @I U0l
fasem

wEYeR, P g ordl oY et @3, ) ad 2027 e wdt 212 diz B & s 3 . (wwaeen)
aigicen, 721 5-6 firere &t st 8, aeiifds F frevuvr w2 a1 &) 7 smefl uidf @1 ugen 2dio: &)
HTGTGIRT 3rER1ET & fiba AU 5202 G o et unsy

off suiferifeear amerema Riftrm : gomdt 138 diz forer &t amer grorar 8, srafds 458 wermuca &t sred &) gz urt amd oft o &) 21 2ftan smea ¥ fére aga seau &
a1 U1 aret axedt O 8] 9t 11 gferera et eifern srn &, 12 gferera ot Straer 3 weldt 521 IR gr1 ot o1 &) Paear 67 yferer ordt &t faris wf seaiar Fiiepa warn
&) 3 S1al s1erel 6t srsea &, wel ue e a2 9 oft asdidt o 3 §

HEIG, TSI 3 S SiSe @t are & el &) As 591 AR @i A ast JE + &) yuret didl oft of war e, g wie - "fEen so1 & aeset fu A suldr @ asen
SIeg 9IRe 5 e A g SN aret fsar o fs ot 2020 @ 70 yferor sandt (3t Acyierafsr snza 3t el Aftser sta aa smyforblasaur 6 ara @i 2, dt wRwhi @t
sit 22 gome w3tz T e om B, fasgedamft Rzl A fraon xidfter, dsacr 268 @ts, et 1 yferert stz ama Aras sof sf¥em Bt ara @ 8 2P wdorfdn diferaft, st
fRtbar sieqrerar afiz R sieqrerar B dta 3 aeeht gd &) 3% amuR w2 s A B3 @widae dles W AW o1 UG WER ww. S, & ara wadt 3 siidfew aguer we 9 dier
21ret 3 ew.2hang, 3 bact vw wAs 13 cra FuR w1 g e 3k swelie anger e A A U dact v g s Asfecre Asrr Al s apjer Eawr @t 3w ast
38 &, aiftver st 3z oft sreea & fo Rered 31, <hame.2hai. 3 sany diosrrst @t iz grawrer ssie @1 R SRy Sra sardt Jem &, ordt dsrr @1 of o ur, st asfer =t @1 a1
&1 U At fibe gy Soif 3 a1 sorewt S Ja Uk, $A YeT T IAR AMDT ol US| el dieft Sft o ASor @t Aot &t ara &t e F 361 ywen arsar § o S/ omRIE A
yery ot 3nuefl fersaearen 2ieret afifden uz dize & eft, 391 Ierr mfifasar A Forcht widons w1 el @a B ager I3l Eifduce @ srr e 3P 37D uf¥arzsieil A Breror
oral ferem) ot fEamser =1 of war en [p et gale a8 Bfdeesys U2 Il Sl @) Stas Frell ofal [&=1 S, Jo1de FMiel W@ Yeotl ofd] [ Sirdr 312 S JGRP of dol 3=
ot taror @t are Y aor Fa-aor Horor gt FFDR O FioR warRT e iR anfiad aoie 3 yAer warn em. .. (@rmrror)

off arePT Biw orgp? & 3 v FwRn ordf & urY amuer G faseren fRm en?...(wemer)

offt seiferaifeeer amerazia Bifren @ e gor Fw-aor ool dact v aor cIsA Soaster 3y T Bt aen aifer 8, ameff B atfer & Ry add 2015 @ A $er werEn SR Anuer ad
2014 a3t d21 S22 aotren ... (wxaenar) aneff & Sraret <6t atie1 3 R @6 a2 et fyey dion anfdw.,..(@renoT) smvot uia 2l 3 vy arR fyey wearn 8)...(cweor) ameff 6t ot



2 for fi-Acie Rerrdic ¥ e grauer e o). (@) el 330 U2 DIE Tt oidl [ ... (Raeror) S/ 2@rgpeor Sjarer ol Mol sfiaer férn, aa o1 ufarsroil
P A 3ME! =1 AP fpel, A S91 DI Sretan ol AR &)...(muret) As el et smud Br A 32 orn &)...(caumet) g dle. FreR 6 A9 sl sael o R 'r
SIarel, ST fparet’ @1 oRl gefog fpen 3) it @ weon arear g o miefamdicdt Bibar wadt o @6 war 3 fr us aerc dyell sor-edadc 3 @a 531 RoR 6 aed dfe ¢al?
3P MU SADI ARYfSrBIDI ol DI il g b fefebar o @t &)

HON. SPEAKER: Now, you please conclude.

off seiferifera sreraza Riffrn @ sweeist wdicen, 3 A9 @2 61 §) i o aidl St 3 yeen arean &, aeiifes ¥ o sid sl 28m #id} SXell &) 28n siqrer A dial dRiae wos
& GIR1 B YA R 3| 316 sidrell i atier & @5 531 anu Fdlgpa avzars sz 331 3mu smell a2w 2 gl aes A AsaAl &, mids a8 Ader siareil @l s b Jord smyfordblaa
3 @ Frsiian ordl den dslg2 Sl bt Sarel ofél 3orb BRRIR dlerd &, Jorehl drepd dlerd! & - g diondt &6 R of el cifdva, a6l 33 vol.2l.u. JxerR &f dBaer
Slarel dieredt &) aimst 3l & Sraretl & 1o e o1él, terel odl, xer-ure aidl &) 3 Al sl wgon -

31 afc1 <1 & A 1, fregliel gruT o 2,
P G Joiot #ft @2 o, ot uz clle w2 ordf e
St 3 s ot wdien, ag wer ol ureft 2,
ag dsaft enuzardl, as 35ft amudht seamelt &,

HON. SPEAKER: Now, shri Arun Jaitley ji will intervene in this discussion and reply will be given by Dr. Subhash Ramrao Bhamre, the Minister of
State in the Ministry of Defence.

fRrer Jicl, adtalye ark s aem 2gm sicht (o} srwvr Sieelt): Asar, sa1 asar w1 e WY Agelt Si. s sy I, aedifds 331 @ G $A Jdw A WA B AWy v SRICHoI )
3 32t 3gon, safere A wsi oidl 3@ wden

Sft el et g¢ 3z ot aal anst amew g8, 33 Jidy 3 F daar Sl-dler fua ason argen Sor &I g, Sor A5 Aforest &bt Fardl, o B g A o & dardt - A
@i asrofifere R ol & as bon Ruer sl 8, BreEl sl gar vw-giy & Uz yer it 38, @@ifs go e Wit 8 s wé adl A E i g sl srazen off
At aoft &, S ad qorent A worell aeft ang &

atrat oft fara Y was ager adt Aon 3 A sArd Ao ) Sra-ora $A Jor B Fu2 Fave RN S ol G vas off D g ordl B s Jen i N Bederd et &, Jon o 3A
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I would like to tell this to Prof. Sugata Bose. I missed your speech yesterday but I went through the detailed notes of your speech.

At the end of the day, what is it that we are trying? It is to increase the resource. Now, how do you increase the resource? The revenue
mobilisation of the State must increase, that is, the primary resource that the Government gets, and this is not necessarily to be done by raising the
level of taxation. That could at times be a retrograde method of trying to raise the revenue. The obvious method is, you expand the base. You come
out with more modern methodologies of increasing the revenue. You put a check on evasion whenever it is possible. Therefore, whenever we take
political positions on those issues, at the end of the day, we must realise that the size of the entire revenue cake has to increase. It is only then that
the slice, which will be available for national security, will also increase. Ultimately, in each measure which we are taking — in some of which we are
all together and in some of which we may have different points of view — the intention of the Government is to increase that base.

DR. M. THAMBIDURAI (KARUR): What you are saying is correct. We have to increase the base and also spend more on defence side. If you are
restricting expenditure on other Departments, it is alright. But the Central Government has to spend on all sectors like welfare programmes, skill
development, etc. That is why you are not in a position to spend more on Defence and other requirements. If you allow the State Governments to do



certain things, it can take away a lot of federalism. But you are diluting the federal system. If you are having all powers on your side, then revenue
from all sectors will come to you and the base of States will reduce.

Through GST also, you are reducing the base of States. You are bringing everything towards the Centre. If you go on concentrating on all the
State subjects, definitely you cannot have sufficient funds for Defence. ...(Interruptions)

SHRI ARUN JAITLEY: You gave two illustrations and let me respectfully disagree with both.

Ultimately, the choice is not between defence expenditure and skill development, India will need both. Therefore, you cannot say that let us
stop skill development. ...(Interruptions)

DR. M. THAMBIDURAL : Why are you concentrating on all things? That is my point.

SHRI ARUN JAITLEY: At the end of the day, you still have a very large population. You have to skill your people in various skills in order to make
them employable. But this has to be an effort as far as States are concerned and as far as Centre is concerned.

When you mentioned GST, I know your party's and State Government's positions have been slightly different from everybody else. But one of
the objects was to have a more efficient indirect taxation system which brings an end to evasion and, therefore, the revenue of the States and the
Centre also increases. That is why we were able to develop a bipartisan consensus on it.

At the end of the day, let me only say that our effort whether through various measures that we have been taking in order to check black
money, evasion, increase the tax base, GST, etc., ultimately a more resourceful State will always be able to spend more on its primary responsibility
for the security of the country and that is one of our primary expenditures.

3 33 yrsadl vaalifSar B svaou 3 s as oft s & [ g2 o yfdgens) sn aell of gord &, sl cfldif sogsr oft &, e asis A QA3 st amu 3t e A &,
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off afterastslor zsaY (araraaf) @ anu 33d) asar @53 s &) deh & ara s o, g 3EEY el | (craemer)
oft frfdrwron g & cfFll wrew & Awell & aen? ... (craener)
oft arzur Steelt @ A amuet @ Jar &, St YenA 2, ... (@)
off aifearaslor 259 @ Reaal 2ner ¥ QY .. (cuaener)
HToToflr e : & siael 3-8 aaf @ & aga gt anea en 38 &) Yo o oft e oy
€| (caaurar)
arrotofler aiearet = sue 3 oft & 3a1 &, 3ue 3 oft A @1 F)
3€| (o)

oft aifecrastsior wrsa 1 Rocral 2met amy Yei alerY 23917 ... (caaeirer)

HON. SPEAKER: I am not saying that it is only from one side. a1z @il erow 3 3
...(Interruptions)
Frotofter are=xer & w1ai 3 oft, amft oft Forfdrwroa Sft oo dter 32 3, aga s a &
&€} (raeren)

oft arsur Sieeft @ 3 dact dfor fw= @1 By wear g, ardht Si. 1y 33! de oY A48 ol o sme fe 391 W aige b qaizdic o 8 281 8) W8 ot adla vas-al smavit
A @otl, 7 Ve 3 R a8 adler ot [ 513 awff 6t Qo & uz saw e 3 st Jar guf wu 3 R 2, fsoft oft gelleft ¥ foro ffers 8 3 s A Aaa
adt & g, and I will just read it out to you. In the last two years, from 2014-15 to 2016-17 and till date, 147 contracts have been concluded of a total
value of Rs.2,00,957.66 crore.

13.00 hours

The equipment such as rockets, radars, artillery guns, helicopters, aircrafts, missiles will be supplied under these contracts, which will meet
the critical requirements of the Indian Armed Forces.

Now, amongst the prominent ones, let me give you a list, 155 mm ultra-light holster; BrahMos missiles; Pinaka rockets; ballistic helmets are
for the Army. For the Navy and the Coast Guard, the ongoing shipbuilding projects of P17A frigates; deep-sea rescue vessels; P81 long-range
maritime reconnaissance aircrafts; upgrade of KAMOV-28 helicopters; Dornier aircrafts; off-shore petrol vessels; and fast petrol vessels. For Air
Force there is the Rafale fighter aircrafts; heavy-lift helicopters; Apache attack helicopters. Additionally, there is a large number of increased
capabilities in many other areas.

el wal ‘A gor 3fEen' | Aw gor $f¥en B D v 3Few en, vwdtand dacr 3wt vw B 8 i ewdla b A 3B aw en 5 s gar RI3PRET 3 g A wdied
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13.07 hours (Hon. Deputy Speaker in the Chair)

Jureagr ek, A st age ot g8 R aorofter Biftren oft o amdr siwvr 3 IBY ndels w1 Rray Roem; 331 Rwer 31 A e Reton argan § R ol anéds ar ot
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HON. DEPUTY SPEAKER: Please wind up. We have to pass this Demand before 2.00 p.m. Then, we have to take up the Demands of the Home
Ministry also.

SHRIMATI MEENAKASHI LEKHI : What is the direction?
HON. DEPUTY SPEAKER: Please try to be very brief.

SHRIMATI MEENAKASHI LEKHI : T am trying to be very brief. In that brevity, I have to point out certain facts which have been specifically addressed
by the Opposition and which have not been answered so far. The specific fact which has been brought is Rafale Deal. sogiel 3er Slet &t @ &t 8, & Sor
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HON. DEPUTY SPEAKER: The hon. Members who want to lay their speeches are allowed to do so, and those speeches will form part of the record.

DR. K. GOPAL (NAGAPATTINAM): Sir, first of all I would like to express my profound gratitude and indebtedness to our beloved leader Amma for
giving me an opportunity to be here in this august House. Thank you very much for allowing me to speak on the discussion on Demands for Grants
for 2017-18 in respect of the Ministry of Defence.

While presenting the Union Budget 2017-18 on Feb 1, 2017 the hon. Finance Minister allocated Rs.3,59,000 crore to the Ministry of Defence
and in his previous budget the Finance Minister also made certain changes in the format of Defence Demands for Grants bringing further complexity
to the task of estimating the various heads that make up India's official defence budget.

The bigger question that faces the defence community is whether the latest allocation is adequate to meet the security needs of the country.
The hon. Finance Minister had stated that for defence expenditure excluding pensions he had provided a sum of Rs.2,74,000 crore including



Rs.86,500 crore for modernization from the last year's Rs.2.58 lakh crore. There is an apprehension in the minds of the common people that the
modest 65 per cent hike in allocation shows that defence spending remains a low priority area for the Government.

The allocation on defence spending increased by just six per cent might hurt the military's modernisation plans, crucial to keeping up with
China's expanding might. The meagre hike is unlikely to meet the impact of inflation, depreciation of the rupee and the imposition of customs duty on
military imports from last year.

Another glaringly noticeable aspect is that the under utilisation of capital allocations provided in the 2016-17 budget, resulting in a surrender
of Rs. 6,970 crore. The surrendered amount has largely been absorbed in the revenue expenditure which has increased from its original estimates by
Rs. 5,876 crore.

There has been a further decline in defence budget's share in both Central Government expenditure and the GDP. With a share of 1.56 per
cent of the estimated GDP of 2017-18, the defence budget is the lowest since 1956-57. Pegged at 1.62 per cent of the GDP this year, the allocation
is unlikely to cater for major weapons purchases. This is despite the recommendation of a key defence ministry panel that the spending should be
2.5 per cent of the GDP. For a vast country like our India, which has to keep an extra vigil over its LoC and borders this low allocation will create a
sense of fear and complacency in the minds of the defence personnel.

Another major feature is the further increase in the share of the revenue expenditure in the total defence budget. This increase is primarily
due to the hike in the manpower cost of the Armed Forces, which accounts for over 83 per cent or Rs. 11,071 crore
of the overall growth of Rs.13,291 crore in the defence budget. In
the last several years, it is a recurring feature with a debilitating effect on two vital elements of the defence budget: revenue stores and capital
modernization which together play a vital role in the operational preparedness of the Armed Forces. But defence planners and experts believe
spending over the years has not been balanced and hurt a military laden with obsolete weapons and equipment.

From basic gear such as bullet-proof vests and assault rifles to hi- tech platforms such as warplanes and next generation submarines, many of
India's defence modernisation programmes are on a slow track for want of money. The 3000-kilometre long border in the North will require a laser
wall fencing in some places, barbed-wire fencing with high end CCTV cameras, laser fitted thermal cameras, buried detectors and sensors, and
perimeter protection system in some places. This itself requires huge funds for effective installation and commissioning as well as working.

The combined share of the important two elements the revenue stores and capital modernization has declined from 55 per cent in 2007-08 to
40 per cent in 2016-17. This does not augur well, especially when there exists a huge demand for defence preparedness, and the Armed Forces have
grave shortages in areas ranging from ammunition, assault rifles, bullet-proof jackets, night fighting-devices to howitzers, missiles, helicopters,
fighters and warships. Needless to say, for adequate defence preparedness, the present ratio needs to change for the better, for which allocation
under revenue stores and capital modernisation needs to be augmented substantially.

Among the defence services, the Indian Army with a budget of Rs. 1,49,369 crore accounts for the biggest share in defence budget, followed
by the Air Force, Navy, Defence Research and Development Organisation (DRDO) and Ordnance Factories. The lion's share for the Army is primarily
because of its overwhelmingly numerical superiority over the sister services. Accounting for over 85 per cent of the uniformed personnel, bulk of the
Army's budget goes into meeting the pay and allowances of the personnel. In 2017-18, only 17 per cent of Army's total allocation has been
earmarked for capital expenditure. The comparative figures for the Air Force and Navy are 58 per cent and 51 per cent, respectively.

For modernisation and the capital procurement budget of the
three Forces, the overall allocation in the 2017-18 budget has
declined, although marginally, over the previous allocation. Among the three forces, Air Force is the only service whose
modernisation budget has increased whereas both the Army and
Nawvy have witnessed a decline in their respective budgets. The
increase in the Air Force budget is in view of its signing several
mega contracts, including the Rafale fighters, Apache
attack and Chinook heavy lift helicopters.

The decline in the modernisation budget is a source of great
concern. In 2016-17, only 12 per cent of the total modernisation
budget of Rs.70,000 crore was available for signing new
schemes, with the rest being earmarked for the committed
liabilities arising out of contracts already signed. However, there
has been an under utilisation of Rs. 7,393 crore which works out
to 10.5 per cent. The Army accounts for over 50 per cent of total unspent funds and this has become a recurring feature despite numerous
improvements in the procurement procedures undertaken by the Ministry of Defence in the past two and a half decades. This
causes a great concern Sir. The need of the hour is adequate fund allocation and the complete utilisation of allotted funds. The
judicial spending on appropriate projects is very much required.

Given that steady modernisation is a prerequisite for building up a strong military capability, the Ministry of Defence has a big task ahead to
bring in efficiency and expeditiousness in the
procurement process. The fact that all defence imports now
attract customs duty and the rupee has depreciated against the
dollar, it will be interesting to see how the large pending
procurements go ahead.

Unlike in the previous Budget, the Union Budget has not provided any specific incentive to push the 'Make in India' initiative in the defence



sector, although some industry-wide proposals have been promised. Among others, the Government has promised to reduce income tax from
present 30 per cent to 25 per cent for Micro, Small and Medium Enterprises (MSMEs) with an annual turnover of up to Rs. 50 crore. This is likely to
benefit some 6000 MSMEs which are presently supplying parts, components and

sub-systems to players like DRDO, Defence Public Sector

Undertakings, Ordinance Factories and large private companies.

The lack of any specific incentive for the defence industry may be a source of disappointment, as industry has repeatedly demanded certain
concessions which are currently extended to other
sectors. In the Union Budget itself, the FM extended the
'Infrastructure Status' to the 'Affordable Housing', sector, allowing
the industry in that sector to avail certain tax-related benefits.
Needless to say, Infrastructure Status is one of several long pending demands of the defence industry.

Within the defence budget, however, there has been a small allocation of Rs. 44.63 crore made for prototype development under the 'Make’
procedures which have recently been revised by
the MoD and some 23 projects have been identified for execution.
Of the total amount, Rs. 30.08 crore is earmarked for Army and
the balance Rs. 14.55 crore for Air Force.

The meagre increase of five per cent in the official defence
budget is grossly inadequate especially in view of the vast voids
existing in military capability and the diminished and incremental
effect on modernisation and operational preparedness. There is a
need to augment resources substantially, particularly under two
critical heads of the defence budget - stores and capital
procurement - which have come under severe pressure in the
last several years with a huge negative consequence on India's
defence preparedness.

For the overall development of Defence, while the demand for higher allocations is a genuine one, it must also be fully geared up to utilise the
available resources in a time-bound manner. There is hardly any merit in asking for more resources while the present
capacity to utilise the available resources, particularly those under
the capital head, is constrained.

The Government had announced a centralised travel system for
soldiers through which tickets could be booked online. Defence
personnel now do not have to face the hassle of standing in
queues and getting their travel tickets. We welcome this decision.
Increase of incentives and compensation for soldiers who brave
their life fighting our enemies in hostile weather is a must.

Our immortal leader, Amma had constantly advocated for better focus and more allocation for Defence. There is a need to increase our
attention on the Southern India. There is an urgent need to focus little more on the possible threats emanating from the southern coast of Bay of
Bengal. The frequent attacks and killing of Indian fishermen by Sri Lankan Navy has to be treated as an unfriendly aggression. If we are silent and
unmoved for some more time then there is a possibility that the tiny nation like Sri Lanka can take Indian Military for granted which could easily be
exploited by our enemies. I urge the Government to take a serious note on the fishermen issue in the south Indian coasts which require an
authoritative, "nip in the bud" action from Indian Defence Forces.

India need to take serious note on the frequent aggressions made in the Northern side, by our diplomatically friendly neighbours both Pakistan
and China. The long border line between these two countries with our country needs an extra vigilant 24x7 security and surveillance and ever ready
preparedness through all seasons round the year. This is really a Herculean task and we all must show our sincere gratitude and indebtedness to the
brave soldiers, who toil in such hostile environment to save our country and make the people of our country live in peace.

HON. DEPUTY SPEAKER: Hon. Members, the Minister is going to reply at 1.45 p.m. Therefore, I would request the hon. Members to be brief.

*SHRIMATI SUPRIYA SULE (BARAMATI): The total defence outlay for 2017-18 is estimated at Rs. 3,59,854 crore. This budget allocation is
2.1% of India's estimated GDP which is less than the 3% recommended by the Standing Committee on Defence.

Defence expenditure over the years has been declining as percentage of GDP. For instance, defence spending as proportion of GDP declined
from 2.4% of GDP in 2011-12 to 2.1% in 2017-18.

The expenditure of the Centre on the Jammu and Kashmir (J&K) Light Infantry for 2017-18 is increased to Rs. 1,261 crore from the previous
year's budget estimate of Rs. 1,210 crore. Though this is a decisive move, the issue lies in the entire budget not being utilized in 2016-17. Of the
total budget allocation, only Rs. 1,175 crore was sanctioned for use on J&K Light Infantry during the financial year 2016-17.

Centre's revenue expenditure allocated for defence ordnance factories has declined by more than 17% to Rs. 1,184 crore in 2017-18,



compared to the revised estimates for Rs. 1,432 crore. This is even less than the budget expenditure for 2016-17 financial year of Rs. 1,217 crore.
Ordnance factories are indispensible part of securing and maintaining the defence equipments. These include high cost and extremely inflammable
apparatus which need to be guarded safely. In 2016, there were instances of negligence near the ordnance factories which led to explosions. To
ward off such accidents, the Government must invest in defence ordnance facilities to improve their conditions. The budget did increase the capital
outlay for defence ordnance factories to Rs. 803 crore in 2017-18 Budget, but the increase falls short of the proportional increase in the defence

budget.

In this year's Budget, the Government has increased its allocation for research and development (R&D) by 8% to Rs. 7,266 crore, from
budget allocation of Rs. 6,728 in 2016-17. As India needs to upgrade its defence technologies to the level of developed countries and focus on
modernizing the defence equipment, this is a positive move. There is yet scope for the Centre to increase the R&D expenditure.

The 2017-18 Budget allocated Rs. 86,488 crore for capital outlay on defence services. This is more than 20% increase in the capital outlay for
2016-17 when compared to the revised estimates of Rs. 71,700 crore. Though this is an affirmative move, the capital outlay for 2016-17 is left
underutilized. Out of Rs. 26,791 crore allocated for capital outlay of the Army, only Rs. 23,709 crore was spent in 2016-17 according to the revised
estimates. Out of its budget capital outlay of Rs. 22,000 crore, Navy spent 11% lower in 2016-17. Air Force also spent only Rs. 28,210 crore in
2016-17 which is 5% lower than its budget allocation. Though the capital outlay for defence services is increased by 10% in 2017-18 Budget, I
would like to question the Government whether it will be underutilized, as done in the current financial year. And also ask the Government how it
will ensure that allocated funds are released for spending in 2017-18.

As the situation in the Defence sector is at the present, it faces shortage of arms and ammunition for 50% of the stocks. This was mentioned
by the Comptroller and Auditor General (CAG) in his 2015 report. The CAG report in 2015 also noted that Special Forces Battalion of Indian Army is
functioning without any combat free fall (CFF) parachutes, for past decade. Army Aviation Corps is afflicted with 32% shortage of helicopters against
its authorized strength. 52% of the fleet of the Corps is more than 30 years old. With much of the fleet of Indian Air Force being obsolete, the
Government must augment the rate of replacement of the fleet and focus on modernizing the defence services.

Our shipping yards have their capacities depleted to the extent where repairing and maintaining of the defence equipment is taking years.
This is noted by the Standing Committee. These shortages in capacities of Army, Navy and Air Force, can have serious repercussions for defence
preparedness and border security.

Standing Committee has recommended some measures to improve the overall efficiency of the Defence sector spending. With 'One Rank One
Pension' and Seventh Pay Commission's recommendations, there is an increase in the share of revenue expenditure because the salaries and
pensions constitute the committed liabilities of the Government, compared to the capital expenditure. It recommended that the ratio of capital to
revenue expenditure must be in favour of capital spending and building of ammunition stocks. To ensure better monitoring of the defence
procurements, the Committee also recommended an expert committee to oversee procurements.

Standing Committee on Defence in 2015-16 also pointed out the issues related to defence training academies in India. The Committee noted
that of the total sanctioned strength of 13,839 for Coast Guard, only 10,646 positions are filled and more than 3,000 posts are lying vacant. One of
the main reasons cited by the Coast Guard is the limited infrastructure at the Indian Naval Academy and other training establishments of the Navy.
These infrastructural constraints are thus limiting the intake of training personnel. The Government must take note of this and establish exclusive
training academy for Coast Guard.

The other issue is the admission of girls to Sainik Schools. Sainik Schools, a joint venture of the Central and State Governments, prepare boys
for entry into the National Defence Academy (NDA). At present the Sainik Schools do not admit girls. This is because, NDA has no provision of entry
of girls and the Sainik Schools act as feeder institutions for NDA. Thus, in view of the shortage of officers in armed forces and increased willingness
of girls to join Armed Forces, the Committee recommended that NDA must augment infrastructure to admit girl cadets. Subsequently, the
Government must also initiate admitting girls to Sainik Schools, by building hostel and boarding facilities there.

Since the expenditure involved in establishing and maintaining the Sainik Schools is only a small part of the defence budget, the Committee
also recommended them to be funded completely by the Central Government.

I would like to bring to the attention of the Government, the soldiers who laid their life fighting in the cross border fights in the past two
years. From Maharashtra, as many as 25 soldiers died protecting the borders in 2016-17. The district-wise deaths of the soldiers constitutes 2 from
Kholapur, 6 from Satara, 2 from Sangli, 1 from Solapur, 1 from Pune, 2 from Nasik, 2 from Ahmednagar, 1 from Aurangabad, 1 from Beed, 1 from
Sindhudurg, 1 from Amravati, 1 from Yavatmal, 1 from Nanded, 1 from Parbhani, 2 from Akola districts of Maharashtra.

Deepak J. Ghatge of Borgaon village of Satara district, Mahadeo Tupare of Mahipalgad of Kholapur district died in March, 2017 in firing along
the Line of Control (LoC). Sanju Suresh Khandare of Mana village in Akola district, Anand Gawai of Borgaon village in Akola district, Vikas Pandurang
Samundare of Ganjpur village in Beed district died in the avalanche event in January, 2017. In Pampore attack of J&K in December, 2016, Farate
Sourabh Nandkumar of Bhekrai Nagar village in Pune district laid his life. Major Kunal M. Gosavi of Pandharpur city in Solapur, Lance-Naik Sambhaji Y.
Kadam of Jana village in Nanded died in Nagrota fight in Nov. 2016, In October, 2016 cease fire violations along LoC, BSF jawan Constable Koli Nitin,
Subhash, hailing from Sangli died in the cross fire.

I would also like to bring to the attention of the Government the delays in the pensions entitled to war-widows. Kashibai Dhondi Yadav of
Khawaspur village in Solapur district did not receive her war-widow pension after the death of her husband in World War II. It was only in February
2017, after 58 years was the pension released to her. This is only an example and there are many widows who have to fight for their entitlements.
Though the Defence Minister has proposed doubling of the pension to widows whose husbands died fighting, the Government must take measures to
ease the release of funds to widows.

Finally, I would like to draw to the attention of the Government to the issues associated with Ex-servicemen Contributory Health Scheme
(ECHS). As reported in February, 2017, as many as 24,000 war veterans from my state of Maharashtra were awaiting to be benefitted by the ECHS



facility. This is due to lack of adequate medical infrastructure and facilities. Prior to the establishment of ECHS in 2003, Military Hospitals catered to
the medical needs of the retired military men. Many of the ex-servicemen do not have the financial means to meet the medical expenses in their old

age.

According to the ECHS scheme, medical services can be availed by the service personnel in hospitals which are outsourced for the purpose.
But as of January 2017, ex-service men based in Pune, Maharashtra were denied medical services at the private hospitals because of pending bills.
Bills worth Rs. 80 crore for ECHS scheme were pending with the private hospitals. So, I request the Government to release funds to disburse the
pending bills and provide medical services to ex-servicemen.

I urge the Ministry of Defence to consider implementing these recommendations of the Standing Committee and CAG and increase the capital
expenditure of the Defence sector.
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*SHRI B. VINOD KUMAR (KARIMNAGAR): The Ministry of Defence has been allocated the highest amount among all central ministries in this
year's budget. In 2017-18, the Ministry of Defence has been allocated Rs. 3,59,854 crore (including pensions) for expenditure across various
services, production establishments and research and development organizations. This forms 16.8% of the central government's budget of 2017-18
and 2.1% of India's estimated GDP.

The 2" Report of the Standing Committee on Defence (Dec 2014), recommended that India's defence budget should be about 3% of GDP to
ensure adequate preparedness of the defence services. India's defence budget 2017-18 had decreased from 2.4% of GDP in 2011-12 to 2.1% of GDP
in 2017-18. This year's allocation is also the lowest allocation as a share of GDP since 2011-12. The Government should explain this anomaly and
the reason behind the decreasing share, given the dire need for modernization of defence equipment and pressing need to improve the service
conditions of the defence personnel.

The Ministry of Defence's budget is estimated to grow by 4% in 2017-18 over revised estimates 2016-17. This is low as compared to 19%
growth between 2015-16 and 2016-17. The 4% growth is primarily because of an increase in salaries of the defence services and capital outlay.
Capital outlay includes purchase of defence equipment, weaponry, aircrafts, naval ships and land for the defence services, production establishments
and research organizations. However, it is to be noted that allocation for defence stores is 1% less than last year's expenditure on the same. Stores
include ammunition, petrol, oil, rations and spares that are key to maintaining defence capital and ensuring preparedness of the defence forces. Even
when you analyze the way spending took place by the Ministry last year, the increase in the Revised Estimates over Budget Estimates was primarily
due to higher expenditure on salaries and pensions of Army, Navy and Air Force. On the other hand, the revised expenditure on capital outlay was
8% below the budget estimates 2016-17. This year, salaries and pensions of the defence services form the largest portion of the defence budget
(50% of the budget or Rs. 1,80,823 crore). This is followed by capital outlay (24% or Rs. 86,488 crore), i.e. expenditure on defence equipment,
weaponry, aircrafts, naval ships, land, etc. This under spending on capital outlay is a worrying trend.

It may be noted that a 2015 CAG audit report has found that 50% of the ammunition stocks with Army were at critically low levels in 2012-13
(i.e. they would last for less than 10 days of intense conflict, while the requirement was to last for 40 days). The situation has worsened since
2008-09, when about 15% of the stocks were at critically low levels. Even with regard to repairs and refits, the Standing Committee has noted poor
capacity of shipyards to carry out maintenance of naval fleets. The Standing Committee noted that Army is operating with large scale vintage
equipment. Further, there is shortfall in number of bulletproof jackets, vehicles, small arms, infantry specialist weapons, surveillance equipment,
communication equipment, radars and power generators. This may have serious implications for border security and defence preparedness. In this
context, I opine that it is essential to have a revenue capital ratio in favour of the capital segment to ensure all the services are in a war-ready
mode.

Ancther important issue that deserves attention is the increasing import bill of the Defence Ministry. India's defence requirements are met
through both imports and domestic sources. However, there is greater reliance on imports. Currently, indigenous content in defence acquisition is
about 35%. Going forward; the target of the government is to achieve about 70% indigenization in defence procurement by 2027. The Committee
has observed that a substantial percentage of raw material and parts used by local production establishments are procured from outside India. The
'‘Make in India' project seeks to correct the over-reliance on imports especially in the defence sector. To this extent, the programme is welcome.

While I support the demand for grants for defence, I would like to request the Hon'ble Minister to look into the critical issues I have
highlighted in the speech and try and take corrective action.
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*DR. RATNA DE (NAG) (HOOGHLY): Defence of the country is important. Security of the country is of paramount importance. National interest
is of paramount importance. Providing security to the nation comes first. It is not a matter of surprise to know the defence budget for 2017-18 is
put at Rs. 2,74,114 crore, which is just 6 per cent up if you compare it with the last year's defence budget for 2016-17.



We all know about One Rank One Pension. Still the people concerned are not happy. This year too, enough provision has not been kept for
defence pension, an increase of only Rs. 115 crore is provided for defence pension.

It seems there is a competition in defence spending with our neighbouring countries like China and Pakistan. Even US President Donald Trump
recently told the US Congress that there would be a hike in its defence spending. China's defence budget is only 1.3 per cent of its GDP, whereas
India spends 1.57 per cent of its GDP on military.

With such a scenario, where do we go? What are we aiming at? Should not the Government think of spending more on education and health,
where we lag far behind even on an average, and only 1% of our budget is allocated to health and education? I wonder about our preparedness in
the eventuality of a conflict situation. But we can find instances of underutilization of available resources. We have problems galore and we could
find in all directions — be in our borders or cross border terrorism in Jammu and Kashmir, unrest and militancy in the North-East, and economic
blockade in Manipur, etc. and the most potent of all is the Left- Wing Extremism in some States. How to tackle these issues without providing
enough resources to the forces taking on extremists, terrorists, separatists, etc. who are trying to instill unrest in the country? I would urge the hon.
Minister to respond to this.

There are many defence establishments and undertakings across the country. There is a need to renovate and upgrade these establishments
in order to ensure more production and output, for which there is a need to pump more money.

Earlier, there were occasions when kickbacks were paid. Agusta Westland was banned for alleged kickbacks in the purchase of 12 AW 101
transport helicopters. I want to know what transparency had been brought about by the current Government in clearing defence deals running into
crores of rupees.

There is a need to modernize domestic defence manufacturing sector. At present, only there is a hike of 6% concerning military
modernization. More money should be allocated towards modernization only that we can say that our defence preparedness is on par with other
countries, including our neighbours like China. There is no sync between 'Make in India' and defence production, as I said we are the largest arms
purchaser in the world. Pension expenses are ballooning, and the Government has to do something in this regard.

In the end, I would like to say with caution and concern — where are we heading to? What is in store with such major spending on defence?
India is considered as the world's largest importer of major arms in the last 5 years and its overseas procurement was far greater than that of China
and Pakistan, as per a Stockholm-based think tank — the Hindustan Times, dated 20.2.2017 — India is world's largest arms importer: SIPRI. Have
any efforts been made to justify such huge spending on import of major arms?

This Government is a Government of announcements and not following up. Our Prime Minister and our former Defence Minister made
announcements repeatedly that we would indigenously produce arms, Make in India, Start-up India, etc. What is the reality?

Finally, T would say that the recommendation of the Shekatkar Expert Committee, which recommended higher budget allocation for India's
defence budget, has not been acceded to. The defence allocation does not commensurate with the demands of Defence Ministry.
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*SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Defence is the highest priority sector in this Budget. Indian position is 6% among the
countries providing highest expenditure on Defence. But India's defence Budget Allocation is decreasing as a percentage of GDP. Last year also
budget allocation share of GDP was 2.3% but this year, the share of GDP is 2.1%, though this is the highest allocation among all Ministries. Actually
pension and salary comprises 50% of the total allocation. Then where is the money for modernisation of arms and ammunition?

According to CAG audit report 2015 our stock of ammunition with Army is critically low and they can fight only 10 days of intense conflict. It
is not desirable. So, the Defence Minister should look into the matter with special care. It is disheartening that after 70 years of Independence, our
shipyard has a poor capacity of repair, refit and maintenance of Naval fleets. The repair and upgradation of INS Sindhu Kirti Submarine took 10 years
from 2006 to 2016. Till this period technology around the world has changed much more.

In case of Air force, it is seen from some report that "the rate at which fighter aircrafts are retiring exceeds the rate at which their
replacement is inducted". It is also remarkable that Government has declared Make in India programme. In spite of that our country is one of the
highest defence equipment importing countries till now. A huge amount of foreign exchange is spent every year. So, indigenisation of defence
procurement is very much essential now. It will also help us to generate a lot of employment. Finally, Peace is our goal, War is the last option but
we must be ready for any situation.

*SHRI RABINDRA KUMAR JENA (BALASORE): This discussion comes at a very important time in our strategic and national security and
means are changing. We are in a more dynamic and vibrant position in the world today, where our defence forces are expected to play a crucial
role. We successfully retaliated after the horrific Uri attacks carried out by some extreme militant groups from across the border by launching
surgical strikes. I commend the strategy, timing and valour of our forces who carried out that operation. Not only has this sent out a signal to the
world that India is a force to reckon with, but has given a sense of contentment and pride in every Indian's heart. I recall after the surgical strikes
the "Defence Forces" became a part of the discourse in street corner meetings also.

However, I raise a larger issue with regard to this Uri attacks and then the surgical strike reply. However, it is observed that even after
sending this intended strong message there have been repeated cross border firings, ceasefire violations, shellings and gunfire along the Line of

Control, and militants' strikes in the Kashmir area. In between September 28t™" and October 10t" alone, there were approximately around 15 such
incidents reported. This bring to fore a very important issue at hand.

First, the effectiveness of such retaliation in reducing the cross border tension. The Government has been maintaining that they are following
a strong stance against terrorists and those who harbor terror. India has responded with force and diplomatically in International Forums. The
efforts are laudable, but unfortunately the situation on ground remains unchanged. Reports of fresh firings, ceasefire violations and attacks are
increasingly being reported on a regular basis. The borders with Pakistan have remained volatile even after the strike. Therefore, the Government



along with the defence forces need to come up with a specific plan and the roadmap in dealing with this kind of events in future. Secondly, I raise an
important issue of national and border security. It is surprising how these militants came into our side of the border and especially attack army
buildings and soldiers so easily. The defence intelligence in India is said to be roust, but unfortunately this had missed their purview. Therefore, I
request the Minister to look into this and ensure no further defence intelligence lapses arise.

I would like to move onto one more issue which deeply concerns me, the depleting squadron of Indian Air Force. Compared to its two sister
services (Indian Army and Indian Navy), the Indian Air Force (IAF), the world's fifth largest, is not only the most capital intensive but also the most
dependent on foreign supplies. Whether it is fighter planes or transport fleets or mid-air refuellers or trainers or helicopters, the IAF buys everything
from foreign vendors. Our indigenously produced fighter aircraft, Tejas (Light Combat Aircraft or LCA) is yet to get Final Operational Clearance (FOC)
to be inducted into the IAF And our indigenous helicopters like Dhruy, Cheetah and Chetak (the last two are licensed products of the French
designs), produced at the Hindustan Aeronautical Ltd., are not good enough yet to carry on the advanced multi-task roles that a modern air force
needs.

It is to be noted also that almost half of the fighter planes currently in use by the IAF are set to be decommissioned over the next nine years.
Presently, IAF has around 32 active fighter squadrons against government's authorized strength of 42 Squadrons (going by IAF's estimate, India
actually needs 45 squadrons). Though, according to the latest Parliamentary Standing Committee report on Defence, the actual strength may be
down to 25 squadrons, which is very dangerous. We must immediately look into this issue and over the next 3-4 years itself fill up all the
requirements.

This brings me to one of the major issue that concerns me in the budget -the overall expenditure and especially the capital outlay segment.

India's defence budget 2017-18 has decreased from 2.4% of GDP in 2011-12 to 2.1% of GDP in 2017-18. This year's allocation is also the lowest
allocation as a share of GDP since 2011-12. It has been recommended that India's defence budget should be about 3% of GDP to ensure adequate
preparedness of the defence services. As a share of the total central government budget, the defence budget has been about 16%-17% every year
between 2011-12 and 2017-18. However, there has been a decrease from last year's 17.1% to this year's 16.8%. It is to be noted that the Ministry
of Defence budget is estimated to grow by 4% in 2017-18 over revised estimates 2016-17. This is low as compared to the 19% growth between
2015-16 and 2016-17. The interesting aspect here is the fact that even this 4% growth is primarily because of an increase in salaries of the defence
services and capital outlay.

In 2017-18, defence capital expenditure is budgeted at Rs. 91,580 crore, and it accounts for 25% of the defence budget. This is significantly
lower as compared to 2010-11 and 2011-12 when it used to be 33% of the defence budget. It may be noted that in 2016-17, share of capital
expenditure was the lowest in the last 10 years, at 24% (Rs. 84,460 crore) of the defence budget. All these are not healthy sign for the defence
forces. I urge the Government to increase the defence budget as per the advised norms of 3% by various expert panel and committees and give a
major impetus on capital expenditure. We need to bear in mind that we need to equip our forces with all the state of the art and modern equipment,
at least something we can give them back for the sweat and blood they spill for our nation.

One more worrying aspect which I would like to bring out is the fact that expenditure on the defence services is typically lower than the
requirements projected by the defence services. For example, the Ministry of Defence deposed before the Standing Committee on Defence that in
2014-15, Army, Navy and Air Force projected their requirement of funds to be Rs. 2,84,080 crore. However, they were allocated Rs. 2,10,404 crore,
and of this Rs. 1,70,373 crore was ultimately spent. This implies a shortfall of 29%. The projected requirements of the defence services in 2017-18
and comparable revised expenditure in 2016-17 are unavailable in the public domain as of February 2017. Therefore, I can only hope that this
situation has been reversed.

Lastly, I would like to say that though India's defence requirements are met through both imports and domestic sources, there is greater
reliance on imports. Currently, indigenous content in defence acquisition is about 35%. It is noted that India was the world's largest importer of
arms between 2010 and 2014, and this is not a positive signal. In this age of "Make in India", it is surprising how our domestic defence
manufacturers are not given a boost. I urge the Government to look into this matter also and in the times to come equip our domestic defence
industry capable of producing top quality, state of the art arms and defence machinery.

The rejection of Naval version of Tejas Fighter by Navy after spending more than Rs. 1000 crores, delaying procurement of assault rifles to
replace the INSAS rifles, huge amount of projects uncleaned by the Finance Ministry and finally the all-important issue of mismanagement of raising
Mountain Strike Corps. All these issues concern national security and therefore require detail introspection in diagnosing the loose ends. The more
important aspect is that instead of mere diagnosing, create an effective way forward plan and implement it.

I, therefare, conclude by hoping that the Ministry will look in the matters raised by me and salute the armed forces of our nation for their
bravery, valour and sacrifice in serving our country.

*SHRI S. RAJENDRAN (VILUPPURAM): Defence of the country is of utmost importance. Security of the country always comes first. National
interest should be given priority over other issues. The defence budget for 2017-18 is Rs. 2,74,114 crore.

I think there are still some issues pending on One Rank One Pension. It seems ex-servicemen and those who were in front during the wars
and in protecting our country have some issues pending. I would urge the Government to address them immediately and resolve to their satisfaction.
There is no need to prolong this issue.

Due to the security and unrest on our borders and inside the country, we are forced to spend more on defence. We should not compete with
anyone but at the same time we have to strengthen our defence to secure our country from enemies.

I have no hesitation to say that we should be spending more on education and health and in providing employment and waiving off loans of
farmers, who are committing suicide every other day.



In my State, Tamil Nadu, there are few establishment of defence, like Heavy Vehicles Factory in Avadi, Chennai, etc. These should be
modernized and more money should be pumped in to make it modern and to ensure more production which would pave way for employment. I hope
the Minister would look into this aspect.

Many personnel of CRPF, and other para-military forces have come out with glaring and despicable living conditions and food being served to
them. There is a need to improve the quality of food being served to them as they are the custodians of our country. They should be treated with
respect and dignity. Regular inspections should be carried out by higher officials to keep tab on food being supplied at their places of service and
duty so that such incidents which bring disrepute to the Forces and our country as a whole are averted. Would the hon. Minister respond to this and
give to the the status in this regard?

There is a general perception that deals are made without any transparency and that scams are simmering and would come out sooner rather
than later. Would the Government state the precautions taken in ensuring transparency while signing deals with foreign defence companies? Would
the hon. Minister elaborate on the mechanizm of transparency being adopted by his Ministry?

I would request the hon. Minister to reply to some of the issues raised by me. With these words, I conclude.

*DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPURY): In the Union Budget 2017-18, the budget allotted to Ministry of Defence is 3,59,854
crore (excluding pension guota) though slightly more than 2016-17. The hike is only 6% which is inadequate as per recommendations of experts.
Military experts, Shekatkar expert committee and Parliamentary Standing Committee recommended higher allotment. Instead of Shekatkar
recommendation of 2.5% and Parliamentary Standing Committee recommendations of 03% of GDP, the budget is only 1.6% of GDP.

In the purview of recent increase in terrorist attacks, military invasion from enemy neighbouring countries as well as global security turmoail,
there may be a need of more budgetary allocation for strengthening and improvement of defence sector.

There are issues and several factors which weaken the defence activity and limit greater allocation. One of the factors which may not be the
major one is underutilization of capital budget as close Rs. 7,000 crore for the last year. Full utilization of funds is a requirement, but spending
should be wise as per proper need based utilization.

Demonetization has adversely affected people and public sector income but it seems government's capital has not been affected rather
partially gained. If this is the state, there should have been proportionate increase in budgetary allotment but unfortunately allocations do not show
that. 50% of the budgetary expenditure goes to salaries and pensions, but still it is beyond satisfaction of the military personnel. Recently, there
was agitation and grievances from cadre level military personnel working at border and remote unreachable areas regarding pay scale discrepancy,
facilities and other amenities in working places.



Shamefully India is the highest importer of weapons, 13% in global perspective. It imports arms and related things mainly from Russia which
is the major exporter and other countries like the US, EU Israel, Korea. Import takes a major share from budget capital. India should reduce the
expense of imports. India must concentrate on replacement of obsolete model to modern ones which will reduce the maintenance and repair costs.
We must procure our own indigenous arms and defence instruments. Funds should be judiciously utilized for new invention and research technology
development which will fulfill the aim of "Make in India" programmes. If properly utilized probably little excess fund allocation may help this progress.
Indigenous products and self sufficiency will reduce procurement cost, maintenance cost and sale scams and increase export opportunity.

India's coastal span spreads through Indian Ocean, Bay of Bengal, and part of Arabian Sea. These sea coasts are under constant threat.
Recently, there are more accidents in Navy and Air Forces, aircrafts and submarines, Radars, Satellites, etc. It shows internal/external security is at
stake. Budget allocation for Navy and Air Force needs more funds for procurement of modern naval warships and submarines, etc. and expansion of
Naval army. To tighten the security as well as for betterment of navy and air Force, we need to procure modern aircrafts, naval warship, submarines,
as well as manpower, etc. There is hardly any increased budget allocation in this sector. It needs more fund allotment.

There is a shortage of manpower in ordnance factories in the army and the navy. There should be budgetary provisions for new recruitment,
plans, programmes for attracting new generations.

From budgetary allocations, since last few years it is seen that most of the budget allocated goes for salaries and pension as well as for
importing. In some parts, there is injudicious utilization and unutilized portion of capital budget. There may be provision of shifting of budgetary
allocation according to need.
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*SHRI RAMESHWAR TELI (DIBRUGARH): I support the Demands for Grants under the Ministry of Defence for the year 2017-18. Hon'ble



Finance Minister in his budget speech announced an allocation of Rs. 2,74,114 crores for defence, excluding pensions. The allocation of the huge
sum will undoubtedly boost our defence system with more procurement of defence equipment. This will also enhance our defence acquisition as well
as defence production. Our country must have most advanced defence technology to meet the growing challenges from across the border. The
increase in the defence budget will ensure enhanced safety and security of our nation. Qur country's defence system needs more modern equipment
particularly for the soldiers guarding the frontiers and the Siachen Glacier situated at an average altitude of 5,400 meters above sea level. I thank
the Hon'ble Finance Minister for increased allocation of funds for the Ministry of Defence which will certainly go a long way in bringing our defence
forces at par with the highly modernized defence forces in the world.
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*SHRI T. G. VENKATESH BABU (CHENNAI NORTH): The budget 2017-18 has provided for Rs. 2,62,390 crore for Defence spending, which is
2.4% of GDP i.e. 12.77% of the total budgetary expenditure. It is only an increase of 5% than the last fiscal.

Various expert committees and the parliamentary standing committee on defence have argued for more allocation to defence, at least up to
3% of GDP, given the increased threat perspective from Pakistan and China. But the Central Government seems not to bother much about this.

That apart, there is under-utilization of capital expenditure and year after year, a minimum of 10% allocation for capital spending is being
returned. There seems to be a Finance Ministry's mechanization employed covertly to siphon off a part of the funds earmarked for capital spending
to offset its ballooning fiscal deficit.

Capital expenditure is a vital spending to go for advanced weaponry, arming and modernization of our armed forces. But that vital area of our
security cover is totally neglected by all governments at the Centre. There seems to be no paradigm shift in the defence policy even after BIP has
taken reigns, with respect to strengthening the capital spending. The capital expenditure is pegged constantly at Rs. 80,000 crore for the last 4
years.

Of the total budgetary allocation of Rs. 2,62,390 crore, revenue expenditure of Rs. 1,72,77,774 crore takes away the major share, leaving
behind a paltry sum of Rs. 86,488 crore to capital expenditure. Major part of the revenue expenditure, nearly 72% goes to pension and salaries.
After the introduction of 'one rank — one pension' principle, there is an alarming hike in pension fund from Rs. 60,238 crore to Rs. 85,740 crore. We
have got 1.4 million armed personnel on roll, the biggest in the world, resulting in a worst scenario, wherein we have more army men with less
weapons.

S0, necessarily we have to skim the strength of our army men, lest, we may not opt for modernization in our weaponry. Even China's Red
Army has been drastically skimmed over the years to strike a balance. So, we have to freeze the strength of our army personnel to bring down the
revenue expenditure.

Even the insufficient fund allotted to capital build up is cut to slim by diverting a portion of it to meet out the ballooning revenue expenditure.
As a result, we cannot procure new weapons and cannot overhaul our absolute weapons stock.

Diminished spending for procurement of modern and high-stake weaponry will further deteriorate over operational preparedness, even as the
threats and challenges continue to increase. There is no perceptible jump in military modernization despite heightened tensions with Pakistan and
the ever expanding capabilities of China. Pakistan seems to have surpassed us to stockpiling modern weaponry ever since the Kargil war.

Another war with Pakistan will expose the deficit in our capabilities. But still, our successive governments are not awakened to this reality.
Still, funds allotted for modernization of our forces and capital procurement is shrunk by 0.9%.

Despite more than 60 years of their existence, our DRDO and the Defence, PSUs operate as a monopoly with attendant failures in innovation,
cost and accountability. When compared with another Public Sector Organization viz. ISRO, the performance of DRDO is very poor. Still we are the
largest importer of weapons in the world. We are 13% of the total global imports between 2012 and 2016. We have increased our imports by 43%
in the last 4 years and we are dependent on imports for 70% of modern weapons, acquired by us. We are a failed nation as far as our military
capabilities are concerned. Mere talk of becoming a super power is only a rhetoric.

The new procurement policy of NDA is yet to take off. Before it could take off, they may be taken off. It is said that the new procurement
policy will bring down procurement cost by 30% due to application of rationalism and transparency. It also aims to boost indigenous weapon making
mainly through its 'Make in India' policy. But there is no perceptible boost given to encourage Make in India so far by the NDA. So, it has also
become one of its hallow slogans. The 100% opening up of defence production to FDI has also failed to achieve the desired target. So, we continue
to depend on foreign procurement.

Worst still is that each foreign arms purchase deal bring with it whooping commissions and kickbacks to grease the palms of our politicians
and bureaucrats, resulting in purchase of low quality weapons at great cost. Even that purchase when materializes after years of manipulation will
become outdated. Due to corruption, most of the procurement contracts are stalled diminishing our chance of acquiring weapon capabilities still
further.

A study conducted by the Transparency International among 17 countries of the Asia Pacific region places India in 'D' category, indicating its
high vulnerability to corruption due to low public accountability. Despite spending 2.4% of our GDP year after year on defence, we are still a heavy
arms importer than a manufacturer. For almost 20 years, wary of corruption charges, the Centre procured weapons through government to
government transactions only which did not suffice our requirement, affecting drastically our weapon capability.



To conclude, the recommendations of the standing committee on demand for defence grants for 2016-17 fiscal is reproduced for action.
The decline in capital acquisition will affect several procurement contracts.

Unless the capital spending is upwardly revised, at least during the stage of revised estimate, all pending contracts for procurement will not go
through.

MOD surrendering over Rs. 35,000 crore of the capital allocation will not bode well for our national security.
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*SHRI P.K. BIJU (ALATHUR): It is perhaps the appropriate occasion to discuss the rising uneasiness within the Indian Army on a number of
significant issues. There remains an urgent need to address the lopsided promotion trends in the Army, rising infighting within the force, and their
implications for India's national security. The armed forces continue to lose around 100 personnel to suicides every year despite successive
governments holding that several measures have been taken to reduce the stress among soldiers. As many as 125 military personnel took the
extreme step to end their lives in 2016.

The suicide of Subedar Ram Kishen Grewal, allegedly over delay in receiving arrears under the One Rank One Pension scheme, has set off a
political storm. In a related move, the ex-servicemen groups demanding unconditional OROP have resumed their protest at Delhi's Jantar Mantar; it
had been called off six months ago after assurances from the Defence Minister. Amidst all this, the real issues in the implementation of OROP have
been lost sight of.

India's defence budget received a boost of 6.2 per cent in the Budget 2017. The defence outlay is pegged at just over 2.74 lakh crore. The
allocation is about 12.78 percent of the total government expenditure of 21.47 lakh crore. India has one of the biggest armed forces and has been
the world's largest importer of arms spending $5.58 billion in 2013. India imported major conventional weapons such as aircraft, armored vehicles,
artillery, radar systems, missiles, and ships designed for military use. Most of the weapons imported are dependent on Russian equipment and
technologies. They are happy selling the weapons but, not convenient with transferring the technology to India. It is also an open fact that Indian
research organizations were not able to keep pace with emerging technologies.

State run military complexes like DRDO, HAL and NAL have been constantly underperforming for long. Indigenous defence projects like Tejas
and Arjun MBT have taken decades to complete and have burned a big hole into government's pocket. Also, due to technological limitations caused
by the sanctions after Pokhran tests, often, India ends up spending more to acquire components from other countries than building them up.

This put India into many major embarrassments in the past. GTRE's Kaveri engine took 20 years to build, failed in high altitude tests and was
ultimately cancelled. The project alone coste Rs. 200 crores with little benefit. In the end, India ended up buying engine from Russia. Recently, China
has made strategic advancements in defence manufacturing sector by mass-producing drones, which have been offered to and bought by Pakistan.
India is yet to start an UCAV program.

Prime Minister had gone to the US after his government had raised the FDI cap in the defense sector from 26 to 49 per cent. But this is just
not enough and the PM was conveyed this in as many terms by the American industrialist czars. They wanted 100 per cent FDI in defense, to begin
with.

By making 100% FDI in defense, foreign companies can now operate independently in India, without interference from state run PSUs and tie
up with private players to produce defense equipment in the stipulated time and budget. Like any other investment, there are some risks associated
with FDIs being thrown open to the foreign entities completely. The cash rich investors could lobby in power circles to arm-twist their cash strapped
Indian counterparts. If the investors grow too greedy, they could exploit the local resources just like colonialists. This could result in monopoly of
the firms.

Several foreign defence manufacturers, such as Boeing, Dassault, BAE Systems, and Saab have offered to set up manufacturing units in India
and generate much needed employment. The only thing keeping them away from doing so was the Transfer of Technology clause which required
these companies to completely transfer the technology associated with their systems to Indian counterparts such as DRDO, HAL, GTRE, etc.
Secondly, they did not want to partner with state run units and wanted to rope in private players like Reliance, TATA and Mahindra instead (wanted
>50% FDI). But, this does not guarantee that the companies might actually transfer the technology along with their product. We might just get
stuff without knowing how it is made.

The image of the institution, which protects the country from external invasions, has been marred in the eyes of the common people. Add to
this, the list of fatal accidents due to outdated or defective equipment along with problems related to spares and repairs involving army, air force and
navy adversely affecting their morale. India requires more than $100 billion to meet all the needs of armed forces in next 3-4 years. If we depend



on import, a developing country like India cannot generate this kind of money on its own. So we need to strengthen our indigenous R&D process.

Privatization is not limited to FDI. Well functioning PSUs such as BEML, BRAHMOS and Cochin shipyard, etc. are on the path of privatization.
Our national Pride ISRO has proved that Indian technology is cheaper and superior than others. But we are relegating in to a minor partner of US.

The government is taking a political leverage and boasting of surgical attack. But what about the attacks on our defense camps in Pathankot
Air Force Station in 2016 and numerous other attacks in Kashmir. This is evidently showing the flaws in our military intelligence system.

Internal corruption is another major issues to worry about. Defence procurement corruption in India has been accessed to be "high”, with a
large mass of its procurements shrouded in secrecy with low levels of accountability. Then there was 2009 scandal when four generals were exposed
in a big corruption case involving 70 acres of land in Darjeeling in the eastern state of West Bengal. Kargil coffin scam, purchasing faulty boots since
2002 from an Italian firm, Agusta Westland helicopter scam, etc. shook the nation.

Soldiers are given low quality food and other amenities. It is shame for Government who always speak tall about nationalism and our soldiers.
In 2010 themselves, CAG reported a dismal picture of the Army's procurement and supply of dry rations (rice, wheat, dal, sugar, tea, oil, tinned
items) and fresh rations (vegetables, fruit, meat, milk), undertaken at an annual cost of Rs. 1,440 crare. The government has taken no action on the
reports and the recent revelations of soldiers about low quality food are shaming our nation and shaking the spirit of our soldiers.

If the NDA government wishes to seriously address and tackle some of these troubling issues, and thereby strengthen the country's national
security, the Defence Minister and the new Army Chief should take urgent measures to address the sources of this growing discontent within the
country's ace force. Moreovey, it is important that the senior Army leadership rises above parochial regimental considerations and look after the
interests of the force as a whole rather than those of their own regiments.

At the end, I urge the government to take urgent steps to curb the internal disturbances in the force and desist from any move for
privatization of defense, which is crucial for our national security.
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*SHRI NISHIKANT DUBEY (GODDA): While presenting the Union Budget 2017-18 on February 01, 2017, the Finance Minister (FM), Arun
Jaitley, allocated Rs. 3,59,854 crore (US$ 53.5 billion) to the Ministry of Defence (MoD). As in his previous budget, the FM also made certain
changes in the format of the defence Demand for Grants (under which defence money is distributed among the armed forces and other defence
agencies), bringing further complexity to the task of estimating the various heads that make up India's official defence budget. The complexity apart,
the bigger question that faces the defence community is whether the latest allocation is adequate to meet the security needs of the country. This
Issue Brief examines the latest defence allocation in the light of its possible impact on modernization and operational preparedness of the defence
forces. It however, begins with a macro survey of Indian economy and the context of the Union Budget, both of which have a direct bearing on
defence.

Despite a gloomy global economic environment, the Indian economy continues to a bright spot, with the initial estimates of the Gross
Domestic Product (GDP) showing a growth of over seven per cent per annum for three consecutive years between 2014-15 and 2016-17. The growth
momentum is likely to be sustained at around 6.75-7.5 per cent in 2017-18, as projected by the latest Economic Survey. Besides the GDP growth,
the economy has also witnessed other robust macro-economic indices pertaining to inflation, fiscal consolidation, current account deficit, rupee-
dollar exchange rate, foreign exchange reserves and foreign investment inflows.



The impressive macro fundamentals notwithstanding, the Indian economy is widely perceived to be growing at much slower than its growth
potential of 8-10 per cent. There is a growing concern that the sluggish recovery of world economy and recent anti-globalization tendencies seen in
the West could affect India's effort to push for an export-led economic development. Back home, the subdued corporate investment and depressing
private final consumption expenditure are major markers of concern which, if left unaddressed, would likely halt the growth momentum. It is in this
context that the Union Budget has focused on a government-led investment approach to spur the domestic economy. Investment on infrastructure,
rural economy and the like have been the primary focus of the Union Budget 2017-18. The emphasis on these sectors is such that the government
has deviated from its promised fiscal consolidation path to provide extra resources on these fronts. More significantly, the deviation has come even
after a hefty 17 per cent growth in the estimated gross tax receipts. From the MoD's point of view, however, the Union Budget 2017-18 is an
opportunity as neither the fiscal expansion nor the revenue buoyancy has resulted in a significant hike of resources.

While presenting the Union Budget to the Parliament, the FM stated that "for Defence Expenditure excluding pensions, I have provided a sum
of Rs. 2,74,114 crores including Rs. 86,488 crores for Defence capital." The FM's overall stated figure of Rs. 2,74,114 is, however, not what the
Defence Ministry considers as India's official defence budget. An attempt is made to reconcile the defence-related allocations provided in the Union
Budget with the traditional format used by the MoD and compare it with the previous years' allocation and expenditure. Using the MoD format, the
defence budget for 2017-18 amounts to Rs. 2,62,390 crore. The difference in amount (between FM's and Ministry of Defence's figures) of Rs. 11,724
crore is allocated under what is considered Defence (Civil Estimates) which, inclusive of defence pension of Rs. 85,740 crore, does not form part of
the official defence budget.

A noticeable aspect of the underutilization of capital allocations provided in the 2016-17 budget, resulting in a surrender of Rs. 6,970 crore
(8.1 per cent). The surrendered amount has largely been absorbed in the revenue expenditure which has increased from its original estimates by
Rs. 5,876 crore.

Another major feature is the further increase in the share of the revenue expenditure in the total defence budget. The increase is primarily
due to the hike in the manpower cost of the armed forces, which accounts for over 83 per cent (or Rs. 11,071 crore) of the overall growth of Rs.
13,291 crore in the defence budget. 1t is significant to note that the manpower driven defence budget is not unique to 2017-18. In the last several
years, it has been a recurring feature with a debilitating effect on two vital elements of the defence budget: revenue stores and capital
modernization which together play a vital role in the operational preparedness of the armed forces. As Figure succinctly illustrates, the combined
share of these two elements has declined from 55 per cent in 2007-08 to 40 per cent in 2016-17. This does not augur well, especially when there
exists a huge void in India's defence preparedness, and the armed forces have grave shortages in many areas ranging from ammunition, assault
rifles, bullet-proof jackets, night fighting-devices to howitzers, missiles, helicopters, fighters and warships. Needless to say, for adequate defence
preparedness, the present ratio needs to change for the better, for which allocation under revenue stores and capital modernization needs to be
augmented substantially.

Among the defence services, the Indian Army with a budget of Rs. 1,49,369 crore accounts for the biggest share in defence budget, followed
by the Air Force, Navy, Defence Research and Development Organization (DRDO) and Ordnance Factories (OFs). The lion's share for the Army is
primarily because of its overwhelming numerical superiority over the sister services.

Accounting for over 85 per cent of the uniformed personnel, bulk of the Army's budget goes into meeting the pay and allowances of the
personnel. In 2017-18, only 17 per cent of Army's total allocation has been earmarked for capital expenditure. The comparative figures for the Air
Force and Navy are 58 per cent and 51 per cent, respectively.

As regards modernization budget (or the capital procurement budget) of the three forces, as can be seen, the overall allocation in the 2017-
18 budget has declined, although marginally, over the previous allocation. Among the three Forces, Air Force is the only service whose
modernization budget has increased whereas bath the Army and Navy have witnessed a decline in their respective budgets. The increase in the Air
Force's budget is in view of its signing several mega contracts, including for the Rafale fighters, and Apache attack and Chinook heavy lift
helicopters.

The decline in the modernization budget is a source of great concern, especially given the limited budgetary scope available for signing new
contracts. In 2016-17, only 12 per cent of the total modernization budget of Rs. 70,000 crore was available for signing new schemes, with the rest
being earmarked for the committed liabilities arising out of contracts already signed. It is, however, to be noted that this limited scope has not been
fully exploited as there has been an underutilization of a whopping Rs. 7,393 crore (or 10.5 per cent). The underutilization is across the services,
although the Army accounts for over 50 per cent of total unspent funds. What is of greater concern is that underutilization has become a recurring
feature of India's defence budget, despite numerous improvements in the procurement procedures undertaken by the MoD in the past two-and-a-half
decades. Given that steady modernization is a prerequisite for building up a strong military capability, the MoD has a big task ahead to bring in
efficiency and expeditiousness in the procurement process.

Unlike in the previous budget, the Union Budget has not provided any specific incentives to push the 'Make in India' initiative in the defence
sector, although some industry-wide proposals have been promised. Among others, the government has promised to reduce income tax from present
30 per cent to 25 per cent for Micro, Small and Medium Enterprises (MSMEs) with an annual turnover of up to Rs. 50 crore. This is likely to benefit
some 6000 MSMEs which are presently supplying parts, components and sub-systems to players like DRDO, Defence Public Sector Undertakings,
OFs and the large private companies.

The lack of any specific incentive for the defence industry may be a source of disappointment, as industry has repeatedly demanded certain
concessions which are currently extended to other sectors. In the Union Budget itself, the FM extended the 'Infrastructure Status' to the 'Affordable
Housing', sector, allowing the industry in that sector to avail certain tax-related benefits. Needless to say, Infrastructure Status is one of several
demands long demanded by the defence industry.

Within the defence budget, however, there has been a small allocation of Rs. 44.63 crore made for prototype development under the 'Make'
procedures which have recently been revised by the MoD and some 23 projects have been identified for execution. Of the total amount, Rs. 30.08



crore is earmarked for Army and the balance Rs. 14.55 crore for the Air Force.

The meager increase of five per cent in the official defence budget is grossly inadequate especially in view of the vast voids existing in military
capability and the diminished and incremental effect on modernization and operational preparedness. There is a need to augment resources
substantially, particularly under two critical heads of the defence budget — stores and capital procurement — which have come under severe
pressure in the last several years with a huge negative consequence on India's defence preparedness.

From the MoD's perspective, while the demand for higher allocations is a genuine one, it must also be fully geared up to utilize the available
resources in a time-bound manner. There is hardly any merit in asking for more resources while the present capacity to utilize the available
resources, particularly those under the capital head, is constrained. The defence establishment must, therefore, look inward and find lasting
solutions to procurement impediments. At the same time, the MoD also needs to look at the current profile of the defence budget and lose no
opportunity for controlling manpower costs so as to allow other items of expenditure to grow in a healthy manner.
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*SHRIMATI APARUPA PODDAR (ARAMBAG): The President of India is the supreme commander of the armed forces of the country. The Ministry of
Defence is primarily responsible for ensuring the territorial integrity of the nation with the armed forces including Indian Army, Indian Air Force,
Indian Navy and Indian Coast Guard.

India's 58 year old Defence Research & Development Organization has 50 laboratories, eight defence public sector units and 40 ordnance
factories. However, India's armed forces are still dependent on imports for 70% of their defence equipment. Increase in Budget outlay for
indigenization under the "Make in India" programme should be done. Besides, as India's economy continues to grow. There will be a natural
attrition from the Armed forces. In 2015, India reportedly faced a shortage of 50,000 personnel, including 11,000 officers.

The modernization of men and material a long standing demand of the three wings of the armed forces. This is worrying because the security
challenges, within and at the borders are formidable. Indian soldiers operate in some of the world's most inhospitable terrain, but their access to
basic amenities wholesome food and modern gear allegedly remains limited. The absence of special incentives for indigenous research in the Budget
has been another disappointment. There is a need to expedite acquisition of modern Bullet Proof Jackets for the Army.

The Government remains non-committal about weaning India away for its unhealthy dependence on imported arms and technologies. There
is a need to allocate more funds for Defence Research and also need to focus on Mission Mode Projects as well as Technology Development (TD)
and Development of Infrastructure Facilities (IF). More opportunities should be given to women in Defence sector for recruitment. We are proud of
our soldiers, NCC course as an elective subject should be introduced at University level and organize more NCC training camps there would lead for
job opportunities as in India there are many unemployed youth. They will also get to serve for the motherland.

I request for one sainik school in West Bengal in my Parliamentary Constituency Arambagh in Chandrakona. It is SC/ST based area.



*SHRI R.K. BHARATHI MOHAN (MAYILADUTHURAI): Defence of the country is of utmost importance. Security of the country always comes
first. National interest should be given priority over other issues. The defence budget for 2017-18 is Rs. 2,74,114 crore.

I think there are still some issues pending on 'One Rank One Pension'. It seems ex-servicemen and those who were in front during the wars
and protecting our country have some issues pending. I would urge the Government to address them immediately and resolve to their satisfaction.
There is no need to prolong this issue.

Due to the security and unrest on our borders and inside the country, we are forced to spend more on defence. We should not compete with
anyone but at the same time we have to strengthen our defence to secure our country from enemies.

I have no hesitation to say that we should be spending more on education and health and in providing employment and waiving off loans of
farmers, who are committing suicide every other day.

In my State, Tamil Nadu, there are few establishment of defence, like Heavy Vehicles Factory in Avadi, Chennai, etc. These should be
modernized and more money should be pumped in to make it modemn and to ensure more production which would pave way for employment. I hope
the Minister would look into this aspect.

Many personnel of CRPF, and other para-military forces have come out with glaring and despicable living conditions and food being served to
them. There is a need to improve the quality of food being served to them as they are the custodians of our country. They should be treated with
respect and dignity. Regular inspections should be carried out by higher officials to keep tab of food being supplied at their places of service and duty
so that such incidents which bring disrepute to the Forces and our country as a whole are averted. Would the hon. Minister respond to this and give
to the status in this regard?

There is a general perception that deals are made without any transparency and that scams are simmering and would come out sooner rather
than later. Would the Government state the precautions taken in ensuring transparency while signing deals with foreign defence companies? Would
the hon. Minister elaborate on the mechanism of transparency being adopted by his Ministry?

I would request the hon. Minister to reply to some of the issues raised by me. With these words, I conclude.
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*PROF. RICHARD HAY (NOMINATED : I support the Demands for Grants for Defence and I congratulate the Ministry and Government of India for
displaying fortitude, commitment and vision to protect the country from intermittent enemy onslaughts. Our surgical strike was a strategic move
which was appreciated and commented not only by all our countrymen but also by other nations.

I also congratulate the Government of India for honoring its commitment to implement One Rank One Pension which was denied to our brave
soldiers for four decades. Under this scheme, uniform pensions are being paid to armed force personnel retiring at the same rank with the same
length of service, irrespective of the date of retirement. Further, future increases in rates of pension will be automatically passed on to the existing
pensioners through a revision carried out every five years. OROP has been implemented retrospectively. This shows how the Government of India
recognize the service rendered by our defence personnel who are highly patriotic and serve the nation with courage and passion.

Under the Make in India concept, the defence procurement — indigenously will increase from 35% to 70% by 2027. This shows the
Government of India reliance on indigenous products rather than depend on imports as was practiced for decades. This shows how the Government
of India will obtain more and more support from the R&D Wings functioning in the country, viz., DRDO and also procure our Defence Requirements
internally and thereby save foreign exchange.
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SHRIMATI PRATIMA MONDAL (JAYANAGAR): Hon. Speaker, national security is the most important thing for our country to maintain peace and

stability both within and outside the country. India's strategic location is crucial both for the South Asian Region and for the whole world. Of late,
terrorism, insurgency and sectarian conflicts are on the increase both at national and international arena. Internal security is under threat due to
cross border terrorism, militancy in the North-East, Left Wing extremism and terrorism in the hinterland. Surgical strikes undertaken recently along
the Line of Control are credible and a strong message to Pakistan and China.

Madam, while announcing the allocation for Defence, the Finance Minister avoided any mention of the previous year's allocation. Perhaps, it
was for a reason. The allocation of Rs. 2,74,114 crore excluding the outlay of Rs. 85,740 crore for defence pension means only six per cent more
than the comparable budget estimate of Rs. 2,58,589 crore for 2016-17. The allocation is grossly inadequate to meet the security needs of the
country.

The noticeable feature is the gradual decline in the defence budget share in both the Central Government expenditure and the GDP with a



share of 1.56 per cent of the estimated GDP for 2017-18. This budget allocation is the lowest since 1956-57.

The revenue stores and capital modernization together play a vital role in the operational preparedness of the Armed Forces. The combined
share of these two elements has declined from 55 per cent in 2007-08 to 40 per cent in 2016-17. The present ratio needs to change for the better
for which allocation under revenue stores and capital modernization needs to be augmented substantially. Among the Defence Services, the Indian
Army with a budget allocation of Rs. 1,49,369 crore accounts for the biggest share in the defence budget followed by the Air Force, Navy, DRDO and
Ordnance Factories but a bulk of the Army's budget which is nearly 85 per cent goes into meeting pay and allowances. Only 17 per cent of Army's
total allocation has been earmarked for capital expenditure whereas for the Air Force, it is 58 per cent and for Navy, it is 51 per cent.

Under the Modernisation Head, Army Fund has been decreased by 6.4 per cent; for Navy also it has been decreased by 12.1 per cent. Only Air
Force Fund has been increased by 12.1 per cent. The increase in the Air Force Budget is in view of its signing several mega contracts, like the
Rafale fighters, Chinook heavy lift helicopters, etc. Only 12 per cent of the total modernisation Budget of Rs. 70,000 crore is available for signing of
new contracts. There is a whopping under utilisation of funds of Rs. 7,393 crore and the Army accounts for 50 per cent of total unspent funds.

Under utilisation has become a recurring feature of the Indian Defence Budget may be because of the Ministry of Finance's machinations. Poor
allocation coupled with under utilisation is severely affecting modernisation and procurement process.

Unlike the previous Budget, this Union Budget has not provided any specific incentives to push the 'Make in India' initiative in the defence
sector. The reduction of income tax to 25 per cent from 30 per cent for micro, small and medium enterprises with an annual turnover of Rs. 50 crore
will only benefit 6000 MSMEs which supply components to the DRDO, defence public sector undertakings, ordnance factories and large private
companies. Perhaps infrastructure status as given for affordable housing should have been given to it for availing tax benefit which is a long pending
issue.

There is only a meagre five per cent increase in the official Defence Budget and it is grossly inadequate taking the inflation and external and
internal threats into consideration.

We are a country that has one of the largest armed forces. They selflessly do the work that we cannot imagine to do even for a day. It is
unfortunate that they are not receiving the support that they deserve. The fact that our country allocates crores of rupees every year for defence but
hardly provides adequate funds to support these courageous souls is of great concern to us. All of us know, as Winston Churchill said, "We sleep
soundly in our bed because rough men stand ready in the night to visit violence on those who would do us harm." So, even one soldier treated
improperly is unacceptable to us.

So, I appeal to the Government to consider increasing the Defence Budget allocation, especially to support not only our serving soldiers but
also war veterans struggling to survive physical, psychological and financial trauma.

Thank you Madam for giving me this opportunity.
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*SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): Defence is one of the vital and important ministry which mainly concerned about the security and
peace of the country. Hence, allocation of budgetary support to the Ministry of Defence becomes a necessity.



If we look at the previous performance during the year 2015-16, it is worrying since there is under spending of Rs.13,188 crores from its
capital budget. It comes to nearly 14 per cent of the budgetary allocation for the year 2015-16. When that is the case, there is apprehension about
spending the amount allocated to the Ministry of Defence for this year This will be definitely a reflection on the performance of the Government
particularly with regard to the security of this nation. Time and again our efficiency in the defence will be subjected to test in view of the attempts
being made by the neighbouring countries.

Modernization of Indian armed forces for the strength of the country has been rather slow. Technologically, we are little behind indigenous
development of modern defence hardware continues to remain a serious concern. Much thrust should be given by the Government in this area to
make our defence more powerful. We are bound to increase our strength regarding modernization in every angle.

We have been seeing videos of Army jawans through social media in which serious allegations of harassment by superiors is made. This
definitely reflects on the performance and commitment of the Government regarding army personnel. This is time to infuse confidence among the
army personnel. PMO should took this matter very seriously and also get the matter seriously examined and necessary action is taken.

Shortage of military personnel is another serious concern. Government should take immediate steps to fill up the required personnel. Lots of
youths in this are prepared to join military and serve the nation. We must have a comfortable and safe defence of the country. National security of
the country should be the paramount consideration for our Government.

*SHRI D. K. SURESH (BANGALORE RURAL): The government has hiked defence allocations by Rs. 14,748 crore, with the current year's
revised estimates (RE) of Rs. 345,106 crore enhanced to Rs. 359,854 crore in the coming year. That modest rise of 3.5 per cent is well below the
inflation level.

Inclusive of pension, the defence budget accounts for 16.8 per cent of government spending in 2017-18, which will be 2.14 per cent of the
Gross Domestic Product. This figure is down from 17.1 per cent of the spending and 2.29 per cent of GDP this year.

The drop comes despite the significantly increased salary outgo expected in the coming year, once the recommendations of the 7t Central
Pay Commission are implemented. Added to the increased pension bill triggered last year by the implementation of the One Rank One Pension
formula, the 1.6 million-strong military's manpower bill will account for over half the defence allocation. As has become the norm over the last 15
years, the capital budget-which pays for new equipment and force modernization — has been dressed up for the budget party. While apparently been
increased by Rs. 7,281 crore from Rs. 79,207 crore this year to Rs. 86,488 crore in 2017-18, about a nine per cent hike, this has been achieved by
under-spending the current year's capital allocation. The Rs. 86,189 crore capital budget allocation this year is scaled down in the revised estimates
to Rs. 79,207 crore, which means the Defence Ministry has underspent its equipment modernization budget by almost Rs. 7,000 crore, some eight
per cent of its allocation.

The preceding year, 2015-16, was even more worrying, with the Defence Ministry under-spending Rs. 13,188 crore from its capital budget,
almost 14 per cent of the year's allocation. There is little to suggest that this year's allocation will be fully spent. With sanctions for procurement
controlled by civilian bureaucrats in the defence and finance ministries, the military's procurement officers openly complain that towards the end of
each financial year, the bureaucrats place an informal block on most procurements, causing the earmarked funds to lapse on March 31.

After the BIP manifesto promised to expedite procurements, the military hoped this might change. However, the reverse has happened.
Compared to the Rs. 79,128 crore spent on capital procurements in 2013-14, the last year of the United Progressive Alliance government, the
National Democratic Alliance spent Rs. 80,884 crore in 2014-15; Rs. 79,846 crore in 2015-16; and Rs. 79,207 crore in 2016-17, according to the
revised estimates.

The capital budget has flat-lined, which is inexplicable for a country that is growing at seven per cent. We talk of building military strength,
but the reality comes home with every budget. The modernization of the Indian Armed forces over the years has been rather slow and,
technologically, they are not where they should have been. Indigenous development of modern defence hardware continues to remain a concern, and
Indian policy aspiration for defence self-sufficiency remains largely elusive. The aim of the research is to highlight how the Indian Armed Forces are
responding to the emerging security scenario in the region and beyond, and to address issues in defence policy-making, progress with defence
modernization and military effectiveness.

The Indian defence industry suffers from major policy, structural, and cultural challenges that beset a military-industrial complex that
continues to struggle in terms of delivering modern defence hardware that could have added to the greater Indian defence indigenization and
praduction. Experts see a number of systemic flaws in the Indian defence establishment and civil-military relations, which present major challenges
for India's military modernization aspirations. As India's defence requirements are likely to increase in the foreseeable future because of the
dynamic security environment, indigenous development of modern defence hardware and technology is likely to remain a top priority.

As India is an aspiring great power (and it is believed that great powers have great arms industries), its ability to acquire autarky and self-
sufficiency, in terms of the development of advanced defence hardware and technology, to fulfill the requirements of its Armed Forces would be
crucial so as to address its national security concerns. The study here shall highlight the impediments to India's defence modernization and its likely
implications for India's national security.

We all have seen a video of an Army jawan on Friday surfaced on social media in which he has alleged harassment by superiors for writing to
Prime Minister Narendra Modi over the problems faced by the soldiers, soon after similar videos of complaint came to light from a BSF jawan and a



CRPF constable. In the video, Lance Naik Yagya Pratap Singh, posted in 42 Infantry Brigade in Dehradun, said that after he wrote to the Prime
Minister, the Defence Minister, the President and the Supreme Court in June last year, his brigade received a communication from PMO asking for a
probe into his grievances. But, Singh said, instead of investigating the issue, his superiors began harassing him and also initiated an enquiry, which
could potentially result in his court-martial. He stressed that no sensitive information was leaked or mentioned in his letter to the Prime Minister. If
this is the way our army personals are treated, what will be the result which they can deliver? I appeal the Union Government to conduct immediate
necessary enquiry to the problems faced by soldiers in army as well as paramilitary forces.

According to statistics available in the government, the Indian armed forces are faced with a shortage of over 52,000 personnel, including
11,000 officers. Army is grappling with the maximum shortage of 33,998 personnel, including 9,642 officers. Government should take adequate
measures to make armed forces' jobs attractive such as additional family accommodation through Married Accommodation Project (MAP) and
improvement in promotion prospects in the Armed Forces. I would also like to urge upon the government to take all measures including liberalized
leave policy, conduct of yoga and meditation as part of unit routine, provision for better infrastructure and facilities, to create appropriate
environment for defence personnel, so that they can perform their duty without any mental stress.

I also urge upon the Government to implement One Rank One Pension in its true spirit rather than the name sake implementation which you
have done, that can benefit the ex servicemen who worked in difficult situations for the protection of our country in entire good time of their life.
According to the Defence Ministry, as of November 2016, 1,27,561 pensioners had not received the benefits of OROP I also demand to implement

the 7t pay commission recommendations to the army personals as well. It is very unfortunate that they are still away from those benefits even
after all other sectors have started getting this benefit.

*DR. PRABHAS KUMAR SINGH (BARGARH): I share my views on an issue that is critical to the safety and security of our country. Since the
time nations were formed and boundaries delineated, security from external threat has been a key area of nations across the world. I am talking of
security, both in peace time and war time. No nation can concentrate on the welfare of its people in the absence of security. Thus, securing the
country is of utmost importance, especially for a country like India whose territory is under constant threat from the north, north-east and the north-
west.

I would like to say something about our defence preparedness and modernization. In the Union Budget 2017-18, the Finance Minister, Shri
Arun Jaitley has allocated Rs. 3,59,854 crore to the Ministry of Defence (MoD). There is a decline in the share of the defence budget in the central
government expenditure and also the GDP. With a share of 1.56 per cent of the estimated GDP of 2017-18, the defence budget is one of the lowest
since independence. Another important aspect is the increase in the share of the revenue expenditure in the total defence budget. The increase is
primarily due to the hike in the manpower cost of the armed forces, which accounts for over 83 per cent of the overall growth in the defence budget.
This has adversely affected the revenue stores and capital modernization both of which are vital for the operational preparedness of our armed
forces. This is not good when we have a huge void in our defence preparedness, and our armed forces face shortages in many fields, including
ammunition, assault rifles, bullet-proof jackets, night vision-devices, howitzers, missiles, helicopters, fighters, minesweepers and warships. This has
to change if we want to augment our defence preparedness. The decline in the modernization budget is a source of great concern, especially given
the limited budgetary scope available for signing new contracts. There is no special incentive to push the 'Make in India' initiative in the defence
sector also. It is a great disappointment.

The small increase in defence budget is not going to increase the military capability of our country and the allocation should be increased to
meet the threat perceptions from our neighboring countries as also to commensurate with our ambition to be a major player in the world.
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SHRI GAURAV GOGOI (KALIABOR): Madam Speaker, I thank you for giving me this opportunity.
HON. SPEAKER: You make only points.

SHRI GAURAV GOGOI : Madam, I will make only six points.

HON. SPEAKER: But within five minutes.

SHRI GAURAV GOGOI : My six points will be finished within five minutes. I guarantee you that.

The first point I would like to make is on dignity. I rise to support the spirit and courage of our Armed Forces. Our brave soldiers have
triumphed whenever they have been tested, whether it is in 1947, 1965, 1971, 1999 and the countless surgical strikes that they have done. My only
request to all political parties is to remember that the Armed Forces are of the nation and they secure our boundaries. It is not for the bragging
rights of any party during election season.

My second point, Madam, is on parity. Through you, I request the Government to create parity between civil, paramilitary and military officers.
In the same conditions, different benefits cannot be accorded to officers belonging to different sectors. They must be looked through the lens of
equality and equity. The recommendations of the Seventh Pay Commission, unfortunately, have been disappointing, especially when it comes to
Hazard Allowances and promotion of ranks. How can a military officer be earning less than a civil officer while both of them are working in the same
location? It sends a wrong message.

My third point is on recruitment. The Government needs to look towards Indian Armed Forces as a way of mobilizing young men and women
to fulfill their duty towards our nation. Unfortunately the number of vacancies in our forces is staggering. The total number of vacancies is 73,402 in
Defence Services. In the case of technical personnel, when it comes Ordnance Factories, the vacancy position is close to 48 per cent. We need to fill
up these vacancies, we need to induct more women in Indian Armed Forces and we also need to make our Armed Forces more attractive. It is
unfortunate that a former General says that the attractiveness of Indian Armed Forces is decreasing. We need to address this problem by
establishing new Sainik Schools. The Ministry has written to me confirming their intention to start a new Sainik School in Golaghat District of Assam.
I hope they start that and I hope they start even more Sainik Schools in other parts of India. When it comes to Assam, there are a lot of Air Force
Squadrons which are based there. But the infrastructure in airports and air connectivity for civilians can also be improved in Tezpur and Jorhat if the
Air Force and the Army share their properties.

My fourth point is on preparedness. As has been raised by our Chief Whip Shri Jyotiraditya Scindia, the number of Air Force Squadrons is
definitely worrying. Today's war will be fought over the air and over the seas. Had this Government followed the UPA Policy on Rafale fighters, our
total squadron strength would have been close to 40, but now we are restricted to 35 squadrons and 90 aircrafts are pending. Where will this
Government get the remaining 90 aircrafts by a new Rafale Policy? The recent fire in an Ordnance Factory is extremely worrying. We hope that the
Government has undertaken a proper inquiry. I would request the Government to share the results as to why our Ordnance Factories are so much
vulnerable. We hope that a similar Ordnance Factory can be established in Assam to service the Air Force Squadrons which are operating there.

My fifth point, Madam, is on rations. No Army can fight on an empty stomach. The rations given to our soldiers are woefully inadequate.
Despite complaints on social media, it is worrying to see that the Budget of 2017-18 on stores and rations, instead of being increased, is being
reduced.

Madam Speaker, we need to be more sensitive. If a soldier is complaining about the poor quality of food, let us not question his mental
health, but instead question ourselves. If similar rations were served everyday in the Central Hall of this Parliament, what would we, as MPs, do? If
we want better rations in the Central Hall, then surely, our jawans need to get even better rations than what we deserve as parliamentarians.

My last point, Madam Speaker, is on perspective. Time has come to reflect on our perspective, on our military posture. Are we going to be a
large Army stuck in a defensive position, vulnerable to a policy of bleeding by thousand cuts or will we need to be more agile, more strategic, more
tactical and become a modern, tactically offensive Army?

In the end, Madam Speaker, I would like to conclude by what I started with. What our Army and Armed Forces need is dignity and respect.
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*SHRIMATI V. SATHYABAMA (TIRUPPUR): The Hon'ble Finance Minister had allocated Rs. 3,59,854 crore to the Ministry of Defence. For
Defence expenditure, excluding pensions, that he had provided a sum of Rs. 2,74,114 crores including Rs. 86,488 crore for modernization -- up from
last year's Rs. 2.58 lakh crore. There is a fear in the minds of the common people that a modest 6% hike in allocation shows that the defence
spending remains a low priority area for the government. This might hurt the military's modernization plans.

Among the defence services, the Indian Army with a budget of Rs. 1,49,369 crore accounts for the biggest share in the defence budget,
followed by the Air Force, Navy, Defence Research and Development Organization (DRDO) and Ordnance Factories. The lion's share for the Army is
primarily because of its overwhelming numerical superiority over the sister services.

For modernization and the capital procurement budget of the three forces, the overall allocation in the 2017-18 budget has declined, although
marginally, over the previous allocation. Among the three forces, Air Force is the only service whose modernization budget has increased whereas
both the Army and Navy have witnessed a decline in their respective budgets. The increase in the Air Force's budget is in view of its signing several
mega contracts, including for the Rafale fighters, and Apache attack and Chinook heavy lift helicopters.

Our beloved leader Puratchi Thalaivi AMMA had constantly advocated for better focus and more allocation for Defence. There is a need to
increase our attention on the Southern India. There is an urgent need to focus little more on the possible threats emanating from the southern coast
of Bay of Bengal. The frequent attacks and killing of Indian fishermen by Srilankan Navy has to be treated as an unfriendly aggression. If we are
silent and unmoved for some more time, there is a possibility that the tiny nation like Sri Lanka can take Indian Military for granted which could easily
be exploited by our enemies. I urge the Government to take a serious note on the fishermen issue in the south Indian coasts which require an
authoritative, "nip in the bud" action from Indian Defence forces.



The Ministry has informed that the procurement of defence equipment is being undertaken based on threat perceptions, operational
challenges and technological changes to keep the Armed Forces in a state of readiness to meet the entire spectrum of security challenges. It is good
to note that the Government is keen in pursuing initiatives to achieve higher levels of indigenization and self-reliance in the defence sector by
harnessing the capabilities of the public and private sector industries in the country.

These measures include according priority and preference to procurement from Indian vendors and liberalization of the licensing regime.
During the last two years and current year, 92 contracts involving Rs. 83,544.22 crore have been signed with Indian vendors for procurement of
various equipment including aircraft, helicopters, missiles, frigates and radars.

Regarding procurement from foreign countries, during the last two years and in the current year, 55 contracts have been signed with foreign
vendors including those from USA, Russia, Israel, France and UK for capital procurement of defence equipment such as rockets, radars, artillery gun,
helicopters, aircraft, missiles, ammunition and simulators.

Defence Research and Development Organisation (DRDO), an R&D wing of Ministry of Defence, is primarily involved in design and
development of strategic, complex and security sensitive systems in the fields of missiles, unmanned aerial vehicles, radars, electronic warfare
systems, sonars, combat vehicles, combat aircraft, sensors, etc. for the Armed Forces as per their specific Qualitative Requirements. Owver the past
five decades, DRDO has developed/ upgraded a number of systems/products/technologies, a large number of which have already been in
production. Value of systems developed/upgraded by DRDO and inducted into the Services or in the process of induction stands over Rs. 2.50 lakh
crore. The present manpower strength of DRDO is based on authorized strength sanctioned by the Government. Being a Mission Mode
Organisation, DRDO follows a dynamic system of manpower planning. Authorized Regular Establishment (RE) is reviewed periodically to meet the
contingent requirements on account of workload and new projects undertaken by the laboratories of DRDO. The Organization optimally utilizes
manpower through dynamic manpower management system. Present strength of DRDO manpower in various cadres needs a qualitative and
quantitative increase.

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you Madam Speaker.

Madam, three years back, this Government has started on a very promising note. We have seen, for the first time in the history of India, the
hon. Prime Minister was assuming Office in the presence of Leaders of our immediate neighbourhood. It was a very commendable way, both from
the strategic and Foreign Policy angle, for a Government to have started functioning and giving out a strong message that we value our friendship
with our neighbours. The swearing in ceremony of the Prime Minister and the new Government reiterated the consistent Foreign Policy of India that
we are friendly and peace loving country in the word and we have no aggressive intentions against anyone. That was a strong message we sent
three years back. What has happened actually?

Since then, in spite of a good beginning, it is a matter of concern for the whole country now. Is our country safer than the condition that this
Government has inherited three years back? That is the pertinent question which is to be answered by the Government. Unfortunately, the former
Defence Minister, who has gone to Goa, is not here to answer these questions. There also an indication is being given that the political
consideration will take precedence over the vital national interest.

The biggest claim of this Government, during its three years of Office, is surgical strike of 29'" September, 2016. This Government is

politically taking advantage of the surgical strike of 29th September, 2016 which is now touted to be the greatest ever event in our country's military
history which was carried out by the brave Indian Army. We are proud to say that even in the past our Armed Forces have successfully conducted

surgical strikes on numerous occasions, particularly, on 15t September, 2011, 28" July, 2013 and 14" January, 2014.

Madam, in its maturity, wisdom and in the interest of national security, the UPA Government had never politicized the brave military action
just for political gains. That is the difference between the UPA and the NDA in dealing with the military actions. After the claim made by this
Government, my colleague Mr. Jyotiraditya Scindia has explained in detail as to what is the aftermath of this incident? Therefore, I am not going into
the details.

Now, I am coming to the Budget proposals, that is, the fiscal position of the Defence, that has to be discussed in two ways. The first one is
in the light of possible impact of modernization of Armed Forces and the second one is in the operational preparedness of the Armed Forces.

Madam, kindly see the fiscal outlay. The fiscal outlay in 2016-17, compared with 2017-18, there is 0.96 per cent increase in 2016-17 and 5.34
per cent increase in 2017-18. I do accept it and appreciate it. But, when compared to the GDP, in 2016-17, it was 1.65 per cent of the GDP, but in
2017-18, it is 1.56 per cent of the GDP. That means the share of Defence budget in terms of GDP is declining which is a matter of concern.

My next point is regarding budget outlay for the modernisation of the Armed Forces. Except Air Force, both in Navy and in Army,
modernisation fund has not been spent or has not been utilised. Also, kindly see the percentage of decline. In Army it is (-) 6.4 per cent; in Navy it
is (-) 12.1 per cent. There is underutilisation. It is a grave concern. Steady modernisation of Armed Forces is a prerequisite for building up a strong
military capability. Kindly see, the revenue expenditure is increasing. Last year, in 2016-17, the revenue expenditure increased by Rs. 6000 crore.
But, at the same time, the capital expenditure is declining like anything. I am not going through the statistics because of paucity of time. So, my
submission is, this matter has to be taken very seriously. The threats and challenges to the nation are increasing. Therefore, operational
preparedness has to be strengthened.

Also I would like to remind the Government, our first defence against our enemies has to be built in the hearts and minds of multitudes of our
people. If we do anything to weaken the emotional integration of our people, from within, our country can never be secured against any external
enemies. They will see opportunity to stash in our internal desertions. So, let us unite beyond caste, religion, region and language for the prosperity
of our country and to oprotect the country from all sources of external aggression. Thank vyou very much,



Madam.

ADV. JOICE GEORGE (IDUKKI): Thank you, Madam for letting me to speak on the Demands of Grants relating to the Ministry of Defence. While
saluting our brave soldiers, those who are in service and those who served the nation with the willingness to sacrifice their lives for our security I
also share the concerns expressed by the previous speakers in the higher quantum of Defence procurement through import, growing dissatisfaction
rather discontent among the Defence personnel, so called, insubordination arising out of frustration due to many reasons among our Defence
personnel.

I will confine myself to the welfare aspects of the ex-service personnel as regards their healthcare amenities. ECHS is very much available for
our Defence ex-service personnel. But the facility is not that much adequate to meet their requirements. There is only one polyclinic in my
constituency. The ground reality is that medicines are not available there. The poor ex-service personnel and their dependents resort to other
methods to cater to their medical needs.

As regards the hospitals that are authorized by the ECHS, there is undue delay in making payments to them of the cashless treatment
facilities availed by the ex-servicemen. The hospitals are not ready to give cashless treatment to the ex-servicemen specially the hospitals situated
in the rural areas and far remote areas also.

Another issue regarding the ex-service personnel is the loan facilities available to them. Prasanthi is the Scheme available for the ex-service
personnel but the interest rate changed is more than 14 per cent which is more than the lending rate of commercial banks and even agriculture
sector. The Defence personnel are charged more. This is a grave concern. I urge upon the Minister, through you Madam, this should also be taken
care of.

My last issue is regarding the ration of the ex-service personnel. As we know the ration is being given through the canteens established in
various parts of the country. There are a large number of Defence personnel, ex-service personnel from remote area in Idukki district but there is no
canteen facility available for the ex-service personnel. I urge upon the Minister, through you, Madam - this is a long-pending demand of all the ex-
service personnel from my constituency — a canteen facility may be provided in Idukki district in Kerala. With these words, I conclude. Thank you,
Madam.
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*SHRI K. ASHOK KUMAR (KRISHNAGIRI): While presenting the Union Budget 2017-18 on February 01, 2017, the Hon'ble Finance Minister
had allocated Rs. 3,59,854 crore to the Ministry of Defence. As in his previous budget, the FM also made certain changes in the format of the
defence Demands for Grants, bringing further complexity to the task of estimating the various heads that make up India's official defence budget.
The bigger question that faces the defence community is whether the latest allocation is adequate to meet the security needs of the country.

The Hon'ble Finance Minister had stated that in the Defence expenditure, excluding pensions, he had provided a sum of Rs. 2,74,114 crore



including Rs. 86,488 crore for modernization - up from last year's Rs. 2.58 lakh crore. The allocation on defence spending which increased by just
6% might hurt the military's modernization plans, crucial to keeping up with China's expanding might. The meager hike is unlikely to meet the
impact of inflation, depreciation of the rupee and the imposition of customs duty on military imports from last year.

The Government has taken initiatives to strengthen coastal security. National Committee on Strengthening Maritime and Coastal Security
(NCSMCS) under the Chairmanship of Cabinet Secretary monitors the progress in respect of coastal security initiatives, any shortfall encountered,

and decides on measures to plug the gaps. The Committee meets at least twice a year. The 14t meeting of the NCSMCS was held recently on 24t
November 2016. A coastal security ring all along our coast is provided by Indian Navy, Indian Coast Guard and Marine Police. Other measures
include improving surveillance mechanism, enhanced patrolling and joint operational exercises conducted on regular basis among Indian Navy, Indian
Coast Guard, Coastal Police, Customs and others. Further, continuous review and monitoring mechanisms have been established by the Government
at different levels. This is a welcome decision.

For modernization and the capital procurement budget of the three forces, the overall allocation in the 2017-18 budget has declined, although
marginally, over the previous allocation. Among the three forces, Air Force is the only service whose modernization budget has increased whereas
both the Army and Navy have witnessed a decline in their respective budgets. The increase in the Air Force's budget is in view of its signing several
mega contracts, including deal for the Rafale fighters, and Apache attack and Chinook heavy lift helicopters.

As per the Inter-Governmental Agreement signed on 23 September, 2016 with the Government of France for procurement of 36 Rafale
Aircraft, the scheduled delivery of these aircraft is from September, 2049 to April, 2022. There has been no change in the delivery schedule. I
welcome this landmark decision by the Government.

The frequent accident happening is a matter of great concern. The major reasons for accidents of Cheetah helicopters include operational
hazards, weather conditions, human error and technical defects. In the last 3 years since 2013-14 and the current year, there have been 4 accidents
involving Cheetah helicopters, in which there were 7 fatalities. I urge the Government to take necessary steps to stop such mishaps completely.

There is an urgent need to focus little more on the possible threats emanating from the southern coast of Bay of Bengal. The frequent attacks
and killing of Indian fishermen by Srilankan Navy has to be treated as an unfriendly aggression. If we are silent and unmoved for some more time,
then there is a possibility that the tiny nation like Sri Lanka can take Indian Military for granted which could easily exploited by our enemies. I urge
the Government to take a serious note on the fishermen issue in the south Indian coasts which require an authoritative, "nip in the bud" action from
Indian Defence forces.

India need to take serious note on the frequent aggressions made in the Northern side, by our diplomatically friendly neighbours both Pakistan
and China. The long border line between these two countries with our country needs an extra vigilant 24/7 security and surveillance and ever ready
preparedness through all seasons round the year. This is really a herculean task and we all must show our sincere gratitude and indebtedness to the
brave soldiers, who toil in such hostile environment to save our country and make the people of our country to live in peace.
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*SHRI GAJENDRA SINGH SHEKHAWAT (JODHPUR): The famous Political Strategist Nicolle Machiavelli once said "If you want to be obeyed,
you must know how to command". In the strategic game of chess called "Geographical Supremacy" India's superior geographical position has
always been a thorn in the eyes of its neighbors. Former Prime Minister, Atal Bihari Bajpayee echoed this emotion when he said "You can choose
your friends but not your neighbors" and thus it's no surprise that we have been facing the full force of their schemes since last many years. India's
former President Dr. A.PJ. Abdul Kalam often used to say "Power respects power". While in the august assembly, it is the power of the people that
drives us, but on our borders, it is sheer resilience of our armed forces that prevents various schemes which have been precisely doctored to slowly
bleed this nation. The recent surgical strike has been able to puncture the ever expanding aspirations of the nation's villains. It has pumped the
morals of our boys on the border as well delivered the most fitting of replies to our enemies. The only other thing that boosts the moral of the armed
forces is the defence budget and I stand today to throw light on the same.

The first point that I want to discuss is our preparedness. It is often quoted "Better prepare and prevent rather than repair and repent".

Talking about preparation, the Congress Party was caught napping in the period from 1947-1962 and gave a partly 1.5% of the total budget to the
Indian army. After the 1962 war, the Indian Army was modernized and allocation increased. I congratulate this Government for having kept the high
tradition alive in this year's budget. The modernization budget for Air force saw an increase on account of purchase of Apache and Rafales. Defence
experts have pointed out that Air force will play a bigger role than Indian Army, if India has to face a full- fledged war from all sides, thus the
increase allocation certainly adds teeth to our plan of preparedness. However, the fact that only 12% of the modernization budget is kept for signing
new schemes while the rest is kept for committed liabilities arising out of older schemes, this is a matter of concern. While India dedicates 40% of
its budget to capital and 60% to revenue, China does the opposite. I thank the Government for having appointed an 11 member expert panel who
are working on how more money can be funneled into scaling up military capabilities and what steps should be taken to improve the military's tooth-
to-tail-ratio — the number of personnel (tail) required to support a combat soldier (tooth). The fact that they have done in-depth study on how our
neighbours armies like China function shows the commitment of this Government.

The One Rank One Pension, a contentious issue that had plagued India since the last four decades was put to a final rest due to efforts of this
Government. In 2017, 1.1 trillion dollars were allocated for OROP and pay hikes, nearly 99% army veterans have benefitted, nearly 3 million
servicemen and widows have benefitted from the scheme. A particular gentleman, also called the naA ve prince of the Congress Party, who often
reminds me of Joffrey Baratheon from the hit T.\V. series 'Game of Thrones' politicized the suicide of Subedar Ram Krishna Grewal, following which a
handful of veterans decided to back Congress in the recently concluded elections and we all know how it turned out. There was Midas who touched
anything and it turned into gold and then there is the prince, who touches gold and it turns into mud.

Acquisitions under Shri Manohar Parikar were at the centre stage of his total work. Defence Ministry's acquisition council gave green light to
several key projects including 420 air defence guns for Rs. 16,900 crore, 814 artillery guns for Rs. 15,750 crore and 118 Arjun Mk-II for Rs. 6,600
crore. However, critical gaps still need to be addressed, ranging from bullet-proof vests, assault rifles to minesweepers, choppers and submarines.
The change in Defence Procurement Policy has been able to shift focus of ‘Make in India' to MSME's who supply to the defence industry. Nearly 6000
MSME's which supply to the Defence Industry shall benefit from the reduction in Income Tax from 30% to 25%, this shall give a boost to 'Make in
India' initiative. The Defence Minister in an interview to the business insider had said that the real force of 'Make in India' shall be felt in 2017. I am



happy to note that this Government has worked meticulously on the fundamentals of the manufacturing capabilities of the defence industry.
Structural changes in Defence Procurement Policy, like opening up testing facility to test the defence products made by the Indian companies shall
add muscle to 'Make in India' dream of the Government. The fact that we have envisioned to export an ambitious figure of 2 Billion Dollars by 2019
shows the radical change in how we think of defence manufacturing in this country. Further changes in policy like change in local mix from 70:30 to
30:70 in the category of 'Indigenously Designed, Developed and Manufactured (IDDM)', more independence to the armed forces to decide on
procurement, cutting foreign vendor contracts by 30%, etc. are indeed a welcome step. The facts that nearly 50 MOU's have been signed and 350
licenses have been given with main focus of 'Make In India', the highest since independence gives us a glimpse of the changing times.

It's worth wondering how a country like India which can make reusable Cryogenic Engines, send 104 satellites at one go, make Brahmos and
Agni, fails at making its own bullets. Our political past has not only fuelled our import oriented attitude, it has also been able to act as stumbling
blocks for the growth of this Government's ambitions. The Peace Research Institute, Stockholm has pointed out that India is world biggest importer
of defence weapons at 14%, imports grew by 90% during the Congress Government. I wonder apart from weapons from foreign, what else was
being imported into the congress party. Augusta Westland case stands as a fine example of the previous Government's intentions for the Defence
sector. I am thankful that we have a Government that is politically and ethically upright to not let foreign lobby affect our defence prospects. Why
ISRO has become one of World's biggest forces in space industry is because it has focused its strength on a spot in the space industry business, i.e.
small satellite launch. Today, India has a lion's share and a world renowned reputation in launching small satellites into space. Taking lessons from
ISRQ's success, the Defence manufacturing should look into the spaces where we have been historically strong and subsequently increase our
exports to other countries as well as indigenously build for the nation's forces. One of the areas to heavily focus on is a new generation assault rifle,
the hunt for which has been going on since a decade.

There is a famous saying in the army, "We don't stop when we are tired, we stop when we are done”. I am sure that the Government is far
for being tired and that we shall be able to actualize the vision of PM. Modi's vision of 'Make in India' in defence, at the same time look eye to eye
with our heads held high. Sam Manekshaw had once said, "I wonder whether those of our political masters who have been put in charge of the
defence of the country can distinguish a mortar from a motor; a gun from a howitzer; a guerrilla from a gorilla, although a great many resemble the
latter." He was voicing his frustration at the political masters of his times, mainly the Congress party. Today I can proudly state that this
Government has worked to bridge the trust deficit between politics and defence forces by making the defence forces a power to reckon with, fuelled
by an Indian spirit with the required fire power added by our Indian Ingenuity and innovation. We are no more gorillas for the defence forces, we are
the guerrilla fighters who fight on their behalf from the honoured premises of the Parliament. We fight for them while being stationed inside the
South Block, and we do certainly fight from them against an opposition which in the past had worked on tampering the wings of the air forces,
stubbed the muzzles of the Indian Army's guns and introduced a sea of uncertainty and ill fated preparedness against the Indian Navy.
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*SHRI BHARTRUHARI MAHTAB (CUTTACK): The defence outlay works out to just 1.63 per cent of the GDP, the lowest such figure since the
1962 war with China. This time, India's defence budget has been hiked by 6 per cent to Rs. 2,74,114 crore. Though this figure has been steadily
declining in percentage terms as the economy expand, military experts contend it should be 3 per cent of the GDP to ensure the armed forces are
capable of tackling the threat from Pakistan and China. In the last several years, it has been recurring feature with a debilitating effect on two vital
elements of the defence budget: revenue stores and capital modernization, which together play a vital role in the operational preparedness of the
armed forces. The combined share of these two elements has declined from 55 per cent in 2007-08 to 40 per cent in 2016-17. This does not augur
well. The armed forces have grave shortages in many areas ranging from ammunition, assault rifles, bullet proof jackets, man-packed radars, night
fighting devices to howitzers, missiles, helicopters, fighters and warships.

Needless to say, for adequate defence preparedness, the present ratio needs to change for the better, for which allocation under revenue
stores and capital modernization needs to be augmented substantially. Accounting for over 85 per cent of the uniformed personnel, bulk of the
Army's budget goes into meeting the pay and allowances of the personnel. In 2017-18, only 17 per cent of Army's total allocation has been
earmarked for capital expenditure. The comparative figures for the Air Force and Navy are 58 per cent and 51 per cent respectively. The Army has
the biggest share in defence budget with Rs. 1,49,369 crore followed by Air Force and Navy, Defence Research and Development Organization and
Ordnance Factories. The lion's share for the Army is primarily because of its numerical superiority over the sister services. Among the three forces,
Air Force is the only service whose modernization budget has increased, whereas both the Army and Navy have witnessed a decline. The increase
in the Air Force's budget is in view of its signing several mega contracts including for the Rafale fighters and Apache attack and Chinook heavy-lift
helicopters.

The decline in the modernization budget is a source of great concern. In 2016-17, only 12 per cent of the total modernization budget of Rs.
70,000 crore was available for signing new schemes, with the rest being earmarked for the committed liabilities arising out of contracts already
signed. It is, however, to be noted that this limited scope has not been fully exploited as there has been an under-utilization of a whopping Rs. 7393



crore. The under-utilization is across the services, although the Army accounts for over 50 per cent of total unspent funds. What is of greater
concern is that under-utilization has become a recurring feature of India's defence budget, despite numerous improvements in the procurement
procedures undertaken by the Ministry in the past two-and-a-half decades.

Given that steady modernization is a prerequisite for building up a strong military capability, the Ministry has a big task ahead to bring
efficiency in procurement process. Unlike last year, Budget of 2017-18 has not provided any specific incentives to push Make-in-India initiative in
defence, although some industry-wise proposals have been promised. Among others, the Government has promised to reduce income tax from the
present 30 per cent to 25 per cent for MSMEs with an annual turnover of up to Rs. 50 crore. This is likely to benefit some 6000 MSMEs which are
presently supplying parts, components and sub-systems to players such as the DRDO, Defence Public Sector Undertakings, and Ordnance Factories.
The lack of any specific incentive for the defence industry may be a source of disappointment as industry has repeatedly demanded certain
concessions, which are currently extended to other sources.

There is a need to augment resources substantially, particularly fewer than two critical heads of the defence budget — stores and capital
procurement, which have come under severe pressure in the last several years, impacting India's preparedness. This government has talked smart,
not acted smart. It has failed to channel efforts and resources to secure military capabilities principally to deter China.

Considering that in excess of Rs. 3.71 lakh crore are already committed to purchasing weapons system from abroad and 10 per cent as first
payments in hard currency on the numerous contracts already made, the only option is to shrink the number of units contracted for, and to adjust
the payments already made against the reduced outgo. If the idea is to channel mony to realize more rational forces and capabilities, the signal has
to be sent to the armed services that the government will not tolerate business-as-usual. The field Artillery Rationalization Plan estimated to cost
$12 billion can be shaved to $4 billion leaving enough hardware to meet the requirements of a single, compact, consolidated, corps-strength mobile
warfare capability on the western border. The deal for 464 Russian T-90 MS tanks costing $4.3 million each requires terminator, because indigenous
Arjun Main Battle Tank performance is good in all terrain.

While India's defence budget is now the fourth largest in the World, after US, China and the United Kingdom, it should have able and agile
personnel and right equipment. India has cut troops since 1985 as China has done so. In 1985, it reduced one million, another 500,000 in 1997,
another 200,000 in 2003 and 300,000 in 2015. We need not be so drastic, but it is inevitable. The sooner the better. As economy grows, attrition
from the Armed Forces will occur In 2015, India faced a shortage of 50,000 personnel including 11000 officers. Instead of desperately filling up
these vacancies, India could use this as an opportunity to restructure the Armed Forces into a leaner, meaner, well-equipped military.
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*SHRIMATI POONAMBEN MAADAM (JAMNAGARY): At the outset, I would like to congratulate our soldiers for carrying out surgical strikes in
Pakistan-occupied Kashmir. The surgical strikes were a huge morale booster for our armed forces. With that, I thank our former Hon'ble Minister of
Defence, Shri Manohar Parikar for his execution of the surgical strikes and our Hon'ble PM, Shri Narendrabhai Modi for his leadership.

National defence and security is of prime importance for any Government or our nation. During the period of over 65 years of our country's
existence since Independence, there has been invasions and aggression. This also means that in spite of our country's efforts to maintain peace in
the region and with a population of peace loving nationals, we have been forced to devote a great deal of thought to the necessity of National
Defence. Due to the strategic location of India, we ought to spend huge amounts on strengthening our defenses and protect our country from such
aggressions.



I would like to thank our Hon'ble FM, Shri Arun Jaitley for increasing Defence Budget for the 2017-18. At Rs. 2,74,114 crore, the defence
budget for 2017-18 (excluding defence pensions) is 6 per cent more than the comparable Budget Estimate (BE) figure of Rs. 2,58,589 crore
(excluding defence pensions) for 2016-17. The increase would work out to 5.6 per cent, if reckoned with reference to the Revised Estimate (RE).
The allocation for 2017-18, excluding pensions, seems to be 1.63 per cent of the GDP and 12.77 per cent of the total central government expenditure
of Rs. 21,46,735 crore. The further increased allocation from FY 17 to FY 18 hints at several large acquisitions in the coming fiscal, likely on account
of missile systems and aircraft. A hike in allocations should be viewed as a strong sign of intent from the government to put money on the table and
finalize large acquisitions.

Defence manufacturing has been a priority sector for the government in the last three years. Due to the continued policy reform in industrial
licensing regime, simplification of procedures to do business in India, the Government has provided significant insight into the state of affairs of the
defence services.

Outside the budget, the present Government has done a fine job in liberalizing foreign direct investment (FDI) in defence, increasing it all the
way up to 100% foreign ownership, with any FDI up to 49% foreign ownership under the automatic route. This move was long overdue and a
necessary step in providing competition to a moribund public defence production sector — and avoiding an excessively high defence import bill.

The defence pensions have increased considerably over the last few years. Last year, the increase in the pension allocation was on account of
the payment of arrears due to the OROP scheme. However, I would suggest better outreach of OROP for our veterans. Another positive
development in the budget has been the dismantling of the Foreign Investment Promotion Board (FIPB). As a gatekeeper of foreign investment into
India, the dismantling of FIPB would reduce bureaucratic delays in clearing proposals which would hasten acquisition of technology by the domestic
industry. With its elimination, it will be interesting to see the manner in which, the government chooses to regulate foreign investments and
whether the alternative will result in any meaningful improvement in ease of doing business in India. However, with barely Rs. 10,000 crore allocated
towards new capital acquisitions, Make-In-India, Defence might remain slow footed.

I would like to particularly mention the present Government's efforts to strengthen surveillance on India's over 7500 km long coastline. The
Ministry of Defence has recently approved 38 additional coastal radar stations with a cost of Rs. 800 crore. I take this opportunity to thank our
former Hon'ble Defence Minister, Shri Manohar Parikar ji for approving four mobile surveillance stations along with integration of vessel traffic
management systems in two places on Gujarat coastline. Further, due to the strategic location of Jamnagar, which hosts all three wings of the
Armed Forces i.e. Indian Army, Indian Air Force and Indian Navy, will stand benefitted.

Highlighting many takeaways from the Budget, I would like to share some of my concerns with the Government and also demand for stepping
up resources in the sector.

There are no clear indications of a big push being given to Make-in-India in defence. At Rs. 30.38 crore for Indian Army and Rs. 14.55 crore for
Indian Air Force, it is not sure how many projects the ministry is aiming to or could possibly take up under the 'Make in India' venture during the next
fiscal. As my suggestion, there should be more impetus to indigenous procurement of defence equipments. This will also create jobs in the country.
And as per the Government's emphasis on job creation, opening up opportunities in defence related production and manufacturing will help
employment of youth of our nation. It is a welcome move that the government has promised to reduce income tax from present 30 per cent to 25
per cent for Micro, Small and Medium Enterprises (MSMEs) with an annual turnover of up-to Rs. 50 crore. This is likely to benefit some 6000 MSMEs
which are presently supplying parts, components and sub-systems to players like DRDO, Defence Public Sector Undertakings and the large private
companies.

Secondly, the decline in the modernization budget is a source of great concern, especially given the limited budgetary scope available for
signing new contracts. What is of greater concern is that under utilization has become a recurring feature of India's defence budget, despite
numerous improvements in the procurement procedures undertaken by the MoD in the past two-and-a-half decades. There has been an under
utilization of a whopping Rs. 7,393 crore (or 10.5 per cent) in the last FY. The under utilization is across the services, although the Army accounts
for over 50 per cent of total unspent funds. Given that steady modernization is a prerequisite for building up a strong military capability, the MoD
has a big task ahead to bring in efficiency and expeditiousness in the procurement process.

My third concern is that the army's allocation under 'stores' has come down from BE 2016-17 of Rs. 17,728.18 crore to Rs. 17,487.78 crore for
the coming fiscal. For the Indian Navy, the BE allocations for the current and coming fiscal under this head remain constant at Rs. 4,488.00 crore.
So does the allocation for the Indian Air Force, which remains static at Rs. 7,334.05 crore. The allocation for repairs and refits of the ships,
submarines and other naval vessels also remains constant at Rs. 865.00 crore. This could be a cause for concern, especially for the Indian Army,
which has been struggling to make up its war wastage reserves of ammunition and other warlike stores.

Further, it might be expected that the coming year will see little movement on issues, such as creation of cyber, aero-space and a spurt in
research and development activities, all of which are critical for India to keep in step with the development in its neighbourhood and beyond. The
budget, which is not just all about figures but also a statement of policy, does not articulate of any intention to bring about a paradigm shift in the
defence policy.

Therefore, the increase of five per cent in the official defence budget is inadequate especially in view of the vast voids existing in military
capability, recent increase of defence budget of our neighbouring countries and the diminished effect on modernization and operational
preparedness. If the outlay for defence pensions is also taken into account, the total outlay would work out to 2.14 per cent of the GDP, which is
lower than the three per cent mark, widely believed to be the bare minimum level of allocation that must be made to meet the operational
requirement of the armed forces.

While concluding, I advocate the need to augment resources substantially, particularly under two critical heads of the defence budget -
stores and capital procurement, which have come under severe pressure in the last several years with a huge negative consequence on India's
defence preparedness. Even though the demand for higher allocations for the Ministry of Defence is a genuine one, but it must also be fully geared



up to utilize the available resources in a time-bound manner. Further, the sector is in need of reforms in terms of modernization of equipments and
fast tracking of pending projects. With the steady progress of a slew of measures spearheaded by the Ministry and the Government, to overhaul the
sector, I am sure the groundwork for improving the fundamentals is also being worked at its best.

*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): While presenting the Union Budget 2017-18 on February 01, 2017, the Hon'ble Finance
Minister Arun Jaitley has allocated Rs. 3,59,854 crore (US$53.5 billion) to the Ministry of Defence (MoD).

Despite a gloomy global economic environment, the Indian economy continues to be a bright spot, with the initial estimates of the Gross
Domestic Product (GDP) showing a growth of over seven per cent per annum for three consecutive years between 2014-15 and 2016-17.

The Government has promised to reduce income tax from present 30 per cent to 25 per cent for Micro, Small and Medium Enterprises
(MSMEs) with an annual turnover of upto Rs. 50 crore. This is likely to benefit some 6000 MSMEs which are presently supplying parts, components
and sub-systems to players like DRDO, Defence Public Sector Undertakings, OFs and the large private companies.

Rs. 86,488 crore has been allocated under the capital expenditure for acquiring new weapons and systems and it is 10% more than last year's
Rs. 78,586 crore. The government has also announced a centralized travel system for soldiers through which tickets could be booked online. The
soldiers do not have to face the hassle of standing in queues.

A sum of Rs. 85,740 crore has been earmarked for pensions with One Rank One Pension having been implemented. Almost all pensioners
have been benefitted under one rank one pension so far.
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH RAMRAQ BHAMRE): Madam, I rise to respond to the very useful debate
on the Demands for Grants of the Ministry of Defence.

I thank hon. Members, Prof. Sugata Bose, Shri Misra Ji from BID, Shri Anandrao Adsul, Shri A. Sampath, Shri Jyotiraditya Scindia Ji, Shri R.K.
Singh Ji, Shrimati Meenakashi Lekhi Ji, Shri Hariom Singh Rathore Ji, Shri Gopal Shetty Ji, Shri Bhola Singh Ji, Shri K. Gopal Ji, Shri Gaurav Gogoi, Shri
Premachandran Ji and Shri Pappu Yadav Ji (Rajesh Ranjan). In the course of the debate, they have raised many issues, and I thank them. I will try
to respond and I will try to cover whatever the issues they have raised during their deliberations.

Observations and suggestions were made by hon. Members in regard to budget allocation to the defence sector, defence preparedness, issues
related to Defence PSUs, DRDO and welfare of the soldiers. During my reply I will cover all these things.

Regarding the outlay and budgetary provisions, all of them have mentioned certain things. Before that, I would present an overview of the
Defence Service Estimate and the other Demands for Grants of the Ministry of Defence. The outlay for 2017-18 for the Ministry of Defence, except
Defence Pension, is Rs.2,74,114 crore. It includes the outlay on revenue and capital allocation to the Defence Forces as also the
organizations/Departments under the MoD, that is, civil as well as miscellaneous. It represents a growth of six per cent over the Budget Estimates,
that is, Rs.2,58,589 crore, and 5.6 per cent over the Revised Estimates, that is, Rs.2,59,000 crore. For the Defence Pension, an amount of Rs.85,740
crore has been provided in the Budget Estimates of 2017-18. This is 4.13 per cent above the allocation during 2016-17. The Budget Estimates
allocation for the Defence Services is Rs.2,59,261 crore which includes Rs.1,72,773 crore under revenue and Rs.86,488 crore under capital. On the
capital outlay, there were a lot of worries and mentions in comparison as a percentage of GDP with the allocation.

Madam, I would like to mention that it may not always be appropriate to think about the defence spending in terms of national economic
output. If the economy grows at a faster rate, spending decreases as a percentage of GDP. But it does not mean that the level of spending has fallen
or has become inadequate. A small slice of big pie can easily outsize a proportionally larger size of small pie. So, looking at the spending as a
percentage of GDP creates an illusion of declining in spending ignoring the size of economy.

I would like to bring to your notice that under the leadership of our Prime Minister, the size of economy over the last three years have
definitely grew at a faster rate and that is why you people are getting an illusion that spending on the Defence is less when it is not....(Interruptions)

Madam, in the years to come, we need to strengthen the capital budget to accelerate the Defence Forces modernization. I would like to
assure the House that there is no dearth of money. Additional funds will also be required to complete the raising of the new Mountain Strike Corps
basic infrastructure requirement. It is also necessary to allocate more funds for Border Roads Organisation to enable it to create the requisite roads
infrastructure.

There was a lot of discussion about the security scenario. Our hon. Members are very concerned about that. I do agree with that. But we
should always remember that we are proud of our Forces, especially the Army which is one of the best in the world. ...(Interruptions)

Madam, the changing global geo-political dynamics presents the nation with the multiple challenges. While constantly reviewing its
operational preparedness and postures to meet the perceived security challenges, our Armed Forces are committed to defend our country from
external and internal threats across the entire spectrum of warfare.

The security situation in J&K is at an important crossroads. If you remember, our Prime Minister had mentioned once: "You can choose your
friends but you cannot choose your neighbors.' We have always been pursuing for peace with our neighbors. But for many years cross border
terrorism and proxy war has been waged against our country. That is why, as you mentioned about the surgical strike, when we received the specific
and very definite inputs across the border that there were several terrorist teams positioned themselves at the launch pad prepared for strike in
Jammu & Kashmir and other parts of the country causing destruction to our property and threat to the lives to our citizens, our Army conducted the
surgical strike with precision without any casualty on our side but killing all the terrorists and people supporting them and causing a lot of destruction
on the launch pad.

Regarding security scenario, I would like to say that during 2016 there have been 228 ceasefire violations by Pakistan though the year 2015
witnessed 152 ceasefire violations. During the year 2016, 27 infiltration bids have been eliminated in which 37 terrorists have been killed.

The security situation in the North Eastern States has remained complex, fluid and dynamic with sporadic incidents of violence over the year.
Proactive approach, coupled with intelligence based operations undertaken by the Security Forces, has resulted in successful curtailment of the scale
of violence in insurgency prone area of the Northeast. Owing to successful execution of comprehensive action plan by the security forces against
insurgent groups, the violence levels registered a decrease of approximately 15 per cent, thus ensuring moral ascendancy of security forces.

The situation along the India-China border continues to be peaceful. During the year, both countries had wide-ranging discussions on



implementation of Border Defence Cooperation Agreement. Towards this, the scope of the Border Personnel Meetings has been increased to include
conduct of non-contact games and joint celebration of festivals.

Two new Border Post Meeting (BPM) mechanisms, that is, at Track Junction in Eastern Ladakh and Kibithu in Arunachal Pradesh have been
institutionalised between India and China along the northern border. Additional BPMs sites are under consideration.

Defence cooperation activities constitute an important tool for furtherance of national interest. In keeping with India's rising global stature in
recent years, there has been considerable increase in defence cooperation activities undertaken by the Indian Army. Accordingly, an increasing
number of friendly foreign countries have shown keen interest to engage with the Indian Army, which is viewed not only as the world's second-
largest standing Army, but also as a professional, apolitical force with extensive combat experience.

India, as I have said, has one of the finest Armed Forces in the world. I wish to assure this House, through you, that our Armed Forces are
well-prepared to meet any challenge. The Indian Army is meeting the challenges of insurgency and cross-border terrorism as was seen during the
surgical strike.

Now, I will come to the modernisation of our Armed Forces as many Members are concerned about our preparedness. I would like to bring to
their notice that in the endeavour of enhancing defence preparedness -- in the last two years, that is, 2014-2015 and 2016-2017 up to the present --
a total of 147 contracts have been concluded at a total value of Rs. 2,00,957 crore. The equipment such as rockets, radars, artillery guns,
helicopters, aircrafts, missiles, which will be supplied under these contracts, will meet the critical requirements of the Armed Forces.

Among the important equipment contracts taken since 2014-2015 are as follows. For the Army, significant are 155-mm ultra-light holster;
BrahMos missiles; Pinaka rockets; ballistic helmets. For the Navy and the Coast Guard, the ongoing shipbuilding projects like P17A frigates; deep-sea
rescue vessels; P81 long-range maritime reconnaissance aircrafts; upgrade of KAMOV-28 helicopters; Dornier aircrafts; off-shore petrol vessels; and
fast petrol vessels. For Air Force, there is the Rafale fighter aircrafts; heawy-lift helicopters Chinook; and Apache attack helicopters.

Apart from this, we are close to concluding the contracts for a number of procurements, which will significantly enhance the capability of the
Armed Forces. This includes helicopters of the three Services, advanced light helicopters, medium-range surface to air missile, long-range surface to
air missile, 155 track self-propelled gun, electronic warfare and communication system. In the last year, the Government has taken effective
measures to plug the gaps of ammunition holdings for all the Services as a result of its preparedness.

There was a lot of talk about criticality as far as fighter combat aircraft is concerned. Yes, I agree with you people, but this criticality is there
since almost 17 years, that is, from 2000. But I am very sorry to say that from 2000 to 2013 nothing much was done. At present, we have 33 fighter
squadron combat aircrafts whereas we need to have 42. The Indian Air Force requires 42 squadrons to take on the collective threat from both the
neighbours. ...(Interruptions) There is contract for thirty six Rafael and a grant of AON for 83 light combat aircraft MK1A. Further government is
preparing a roadmap for production of fighter aircraft in Indian Air Force. Suitable fighter is planned to be manufactured in India with strategic
partnership through Make-in-India route. Hence, adequate proactive measures have been taken and planned to advise the strength of air.

Long Term Integrated Perspective Plan (LTIPP), the Five Year Acquisition Plan, the Annual Acquisition Plan and the twelve Defence Plans are
under progress. Capital procurement procedure has been amended but there is a lot of criticism about the time taken for the procurement.

Again, I would like to say it is a legacy we have got from the previous regime. But we have done a lot to shorten the period of procurement.
We have a broad time-frame for completing the procurement activities i.e. AON to award the contract has been reduced from 80 to 117 weeks to 70
to 94 weeks. We could reduce this period with multi-vendor cases and from 92 to 132 weeks to 80 to 114 weeks in resultant single vendor cases.

Acceptance of Necessity i.e. AON, validity has been reduced to six months from one year in Buy cases and one year for Buy and Make (Indian)
cases. The request for proposal has to accompany statement case. Single vendor cases at the bid of submission and technical evaluation stages will
not be automatically retracted but process with the due justification with the approval of Defence Acquisition Council.

Guidelines for change in the name of vendor have been incorporated in DPP 2016 and the guidelines for handling complaints have been notified
to address avoid delays in this account.

To rationalize time taken for the field evaluation, it has been provided that the FET may be held in condition where the equipment is most
likely to be deployed and stimulations in the technical evaluation.

These are so many important steps taken to shorten the period of procurement. The cases of AON value more than Rs. 150 crore to be
directly brought before SCAPCHC Committee, thereby eliminating initial placement of such cases before SCAPCC. The aim of the fast track procedure
is the advancement to cover the urgent operational requirement relating to both foreseen and emerging situations.

RFI process has been elaborated in detail and that is why when it comes to the modernization of our forces, all the efforts are taken. Keeping
in view this priority, priority has always been accorded to buying from domestic equipment. There are a lot of many people who say about the Make-
in-India initiative and about our government. Let me tell you, self-reliance is a major cornerstone on which the military capability of any nation
raises. Accordingly, Defence Production Policy promulgated by the Government aims at achieving substantial self-reliance in the design, development
and production of equipment weapon system platform required for the defence in the early time frame as possible.

Creating conditions conducive for the private industry to take active role in this endeavour, enhancing the potential of small and medium
enterprises (SMEs) in indigenisation and broadening the Defence R&D base of the country is very important to increase the eco-friendly environment
for the big industry. In order to promote indigenous development of defence equipment, there are three categories. The most important new
category of procurement is 'Buy Indian-IDDM (Indigenously Designed Developed and Manufactured)' in the Defence Procurement Procedure 2016.
Besides this, preference has been accorded to 'Buy Indian' and the third one is 'Buy and Make Indian' categories of capital acquisition over the 'Buy
Global' category. All these days, the picture of our country was that we are the largest importer of defence equipment. Our Government under the
Prime Minister is committed to what I have stated earlier.



'Make' procedure has been recast in DPP 2016 wherein the share of the Government funding has been increased to 90 per cent from 80 per
cent so that the risk of development agencies is mitigated to a large extent. In addition, greater impetus has been provided to MSMEs by reserving
certain categories of 'Make' projects exclusively for them. There have been so many changes in policy over two-and-a-half years. The Foreign Direct
Investment, as already mentioned, by direct route is 49 per cent (automatic route) and above 49 per cent, under the Government route where it is
likely to result in access to the modern technology.

There are a lot of changes in industrial licensing policy. The defence product list for the purpose of issuing industrial licensing under IDR Act
has been revised and most of the component parts, subsystems and testing equipment, and production equipment have been removed from the list
50 as to reduce the entry barriers for the industry, particularly the small and medium segment.

Recognizing the need for promotion of defence export to make the Indian Defence Industry economical and sustainable, Defence Export
Strategy outlines various steps that have been taken. It has been formulated and put up in the public domain because our Government has promised
a transparent and non-corrupt Government.

Under the revised SOP, the requirement of the end user certificate to be countersigned and stamped by the Government authorities has been
done away with in case of export of component parts and subsystems. The process of receiving application for issuing NOC for export of military
stores has been made online to reduce the delay and to remove the human interface in the process.

There are a lot of changes in the level playing field — exchange rate violation, removal of tax anomalies, etc. All these reforms resulted in or
the impact of above initiatives is reflected in defence offset also. During 2014-15 and 2015-16, and in the current year, 141 contracts with cumulative
value of Rs. 2,00,011 crore have been signed out of which 90 contracts involving Rs. 83,344 crore were signed with the Indian vendors and only 51
cases involving Rs. 1,16,000 crore were signed with the foreign vendors for the capital procurement.

During 2014-15 and 2015-16 and in the current year, up to January, the DAC (Defence Acquisition Council) accorded approval to 134 capital
procurement cases at an estimated cost of Rs. 4,00,450 crore out of which 100 cases are of the Indian vendors and the remaining cases are of
foreign vendors. In these last two-and-a-half years, exports increased by double. Exports by Ordnance Factory Boards, Defence PSUs and private
sector in 2015-16 increased to Rs. 2,059 crore from Rs. 1,000 crore.

I wish to inform the House through you about the slight shortage of work force in the Armed Forces, our Government has taken a number of
initiatives to make employment in the armed forces attractive. Efforts have been made to address the shortage of manpower. Today, this shortage
has been reduced substantially. The Air Force Academy will undergo expansion to cater to the needs of more pilots in the Air Force.

There are policies regarding the Delegation of Financial Powers. Some Members raised the issue of ammunition. I would like to tell the House
that the CRAG Report tabled on March 2013 mentioned that stocking of ammunition even at the 'Minimum Acceptable Risk Level' was not ensured,
as availability of ammunition on March 2013 was below this level in respect of 125 out of 172 types of ammunition also. In 50 per cent of the total
types of ammunition, the holding was critical. But in the last two and half years, with the efforts of taking a series of measures, at present, the
number has come down from 125 to 39 and it will come down to 30 in the next six months,

As a part of reforms in defence financial management, we have taken steps to delegate substantial powers to the Service Headquarters to
augment their operational capability. I take this opportunity to apprise the House that the new delegation of financial power to the services has been
finalised by the MoD in September 2016 and it has received very positive feedback from the environment. Similarly, in the wake of surgical strikes,
powers for emergency procurements of ammunition, spares, armaments and equipment were delegated. As a follow up, more powers have been
delegated to the Services for procurement of ammunition. There are so many things. I wanted to talk about the 'Make in India' initiatives. But, due to
lack of time, I would wind up my speech.

There are a few things which are mentioned by my senior colleague. There are also changes in the Defence Products Lists for industrial
licensing.

Shri Jaitleyji has mentioned about the One Rank One Pension. I will not go into that.
There is a Grievance Redressal System in the Armed Forces. All the steps have been taken.

I would like to add two or three things and I will conclude. We are proud of the achievements of the DRDO. The DRDO has come with a very
good missles project. To name a few, I would mention about Agni -1, Agni-2, Agni-3, Agni-4, Agni-5 and then Agni-1 Prime, Bo5 and K-4. Regarding
the other projects of the DRDO, I would say that BrahMos weapon system has already been commissioned. The Air Force version is also
commissioned. I have already mentioned about the Akash Missle System. Then comes the Nirbhay Sub-Sonic Cruise Missile, Multi Mode Grenade,
Unmanned Aerial Vehicles and Unmanned Aerial Vehicles Panchi-Variant of Nishant, Airborne Early Warning and Control System and Autonomous
Unmanned Ground Vehicle.

Regarding the War Memorial, we are committed to complete this War Memorial and Defence University.

I thank you, Madam, for giving me this time.

HON. SPEAKER: I shall now put cut motion Nos. 12 to 25 and 29 to 31 to the Demands for Grants relating to the Ministry of Defence moved by Shri
N.K. Premachandran to the vote of the House.

The cut motions were put and negatived.

HON. SPEAKER: I shall now put cut motion Nos. 36 and 37, 52 to 57 to the Demands for Grants relating to the Ministry of Defence moved by Shri



Gaurav Gogoi to the vote of the House.

The cut motions were put and negatived.

HON. SPEAKER: I shall now put cut motion Nos. 48 to 51 to the Demands for Grants relating to the Ministry of Defence moved by Shri Kaushalendra
Kumar to the vote of the House.

The cut mations were put and negatived.
HON. SPEAKER: I shall now put the Demands for Grants relating to the Ministry of Defence to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the Order
Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the charges that

will come in course of payment during the year ending the 315t day of March, 2018, in respect of the heads of Demands entered in the
Second column thereof against Demand Nos. 19 to 22 relating to the Ministry of Defence."

Demands for Grants- Budget (General), 2017-18 in respect of Ministry of Defence

submitted to the vote of Lok Sabha

No. of Name of Amount of Demand for Grants submitted
Demand Demand
to the vote of the House
1 2 3
Revenue Rs.
Capital Rs.
19 Ministry of Defence 27743,95,00,000 5488,69,00,000
(Misc.)
20 Defence Services 195309,04,00,000
(Revenue)

21 Capital Qutlay on

Defence

Services 86339,95,00,000
22 Defence Pension 85737,31,00,000

The motion was adopted.

HON. SPEAKER: The Demands for Grants relating to the Ministry of Defence are passed.
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